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Appointment and Terms of Refqrence

1. At thq meeting of the Finance Minister with
the Chief Executive Officers of Public Sector Banks
held on March 6, 1980, it was decided, inter alia,
that the Reserve Bank of India (RBI) should set up

a Working Group to evolve a monitoring system for
evaluating the performance of different banks in
implementing the 20-Point Programme. Accordingly, the
RBI appointed a Working Group on March 13, 1980 with

the following terms of reference:-

(a) to make a quick examination of the existing
system of data ‘collection in respect of advances
to the priority sectors,

(b) to consider how best the existing system could
be rationalised to facilitate collection of data
in respect of assistance to specified categories
of borrowers under the 20-Point Programme and

(c) to make any othér recommendations which are
incidental or related to the above terms of

reference,

2. The following members constituted the Group.

1 Dr. N.K.Thingalaya, Member
Chief Econowmic Adviser,
Syndicate Bank, Manipal.

2. Shri D.K.Gupta, Member
Assistant General Manager,
Punjab National Bank,
New Delhi.

5. Shri D.J.Kanvinde, Member
Chief Officer,
State Bank of India,
Bombay.



4, Shri A.Sathyamoorthy, Member
Senior Director,
Agricultural Refinance and
Development Corporation,
Bombay.

5. Shri S.S.Hasurkar, Member
Deputy Secretary,
Ministry of Finance,
Government of India,
New Delhi,

6. Shri M.K.Desai, Member
Deputy Chief Officer,
Department of Banking
Operations and Development,
Reserve Bank of India,
Bombay.

7. Shri A, Seshan, Convener

Deputy Director,

Economic Department,

Reserve Bank of India,

Bomboay.
Se The Working Group was expected to submit its
Report within a peiiod of two months. It met in Bombay
on March 22, 1980, April 22, 1980 and May 5-=6, 1980
to formulate and finalise its recommendations. The

Report was signed on May 20, 1980.

Acknowledgements

4, The Group gratefully acknowledges the
guidance received from the Working Group on the
Modalities of Implementation of the Priority Sector
Lending and 20-Point Economic Prograwmme by Banks
headed by Dr.K.S.Krishnaswamy, Deputy Governor,
Reserve Bank of India. Its Rgport has formed the
basis for this Group's recomnendations. The Group
has also benefited from the suggestions offered

by the Department of Banking Operations and
Development, Rural Planning and Credit Cell,
Department of Statistics, Agricultural Credit

Department and Economic Department of the RBI and



the Agricultural Refinance amd Development Corporation.
The feedback received from Punjab National Bank, State
Bank of India, Syndicate Bank and Thana District
Central Co-operative Bank on the preparation of
schedules prescribed under the existing information
system evolved by the Sub-~Committee of the High Power
Committee on the working of the Lead Bank Scheme
(hereafter referred to as the Sub-Committee) has
enabled the Group to make suitable improvements in the
proposed system (vide paras 13 to 16). The schedules
commercial bank advances for
prepared by the Group for monitoring/the 20-Point
Programme were pre-tested by State Bank of India.
The excellent assistance received from the secretarial
staff in the Bankiﬁg_Division of the Economic Department
of the RBI has enabled the Group to complete its

assignment in time.

Approach

5. Presently the District Credit Plan (DCP)
prepared under the Lead Bank Scheme is the pivot around
which the operations of credit institutions in a
district are expected to revolve. Hence, it is
desirable that the monitoring system for bank advances
for priority sectors and 20-Point Programme is
properly integrated into that for the Lead Bank

Scheme and the implementation of the DCPs. The
Sub-Committee recently prepared a set of schedules

to facilitate the monitoring of the implementation

of the DCPs at the level of District Consultative
Committees (DCCs), Government (State and Central)

and the RBI. This information system was put into
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operation with effect from the quarter ended March
1980. Considerable effort has been made both by

the RBI and credit institutions in training the staff
in the preparation of the returns. It is, therefore,
felt that any radical restructuring of the proformae
will result in rendering infructucus the efforts
already made add it may also lead to confusion in the
minds of the branch-level staff. The Group examined
the existing three sources of data on the financing

of priority sectors, viz., (i) Basic Statistical
Return 1 (BSR 1), (ii) Information system under the
Lead Bank Scheme (Schedules No.l, No.2, No.3 and No.4)
and (iii) Priority Sector Return and decided to
rationalise the formats under (ii) in such a wanner
that the data requirements for the Priority Sector
Return could be met. Accordingly the schedules evolved
by the Sub-Committee have been suitably modified taking
into account the concepts of priority sectors and
weaker section formulated by the other Working Group
referred to in para 4. In other words, from the dafa
collected through the information system proposed in
ﬁﬁis Report it should be possible to generate the
required data for preparing the Priority Sector Return
at the Head Office of each commercial bank. Considering
the wide range of data available from BSR 1 the Group

does not recommend any modification therein.

Priority Sector Return

6. At present the Priority Sector Return,
prescribed for commercial banks, calls for data on

“Number of Units/Borrowers"™ besides ""Number of Accounts",
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the intention being to have some idea about the

increase in the number of beneficiaries of bank credit
since a beneficiary may have more than one account

with his bank. Considering the difficulties conveyed
to. the Group by bankers in getting data on number of units/
borrowers, it has been felt desirable to ask for only
the number of accounts in the modified Schedules. 1In
the DCP proforma also there is provision only for

number of accounts. Data on credit assistance to

weaker sections will be separately available from the
modified Schedules. Borrowers from such sections are
not likely to have more than one account under short-
term loan/cash credit on the one hand, and term loans,
on the other. The additional effort required for
matching accounts to identify persons in weaker sections
with multiple accounts will not thus be worth the

effort and time involved in the process.

7. The existing Priority Sector Return calls
for quarterly data on outstanding credit to Scheduled
Castes/Scheduled Tribes under each sector. In the
revised format suggestéd by the Group separate data
will be available every quarter for the weaker sections.
Keeping this in view and the burden cast on the
branch-level staff in the reclassification of several
variables, it is felt desirable to collect data on
credit to Scheduled Castes and Scheduled Tribes once
in six wonths only. Thus sector-wise position on
outstanding credit to Scheduled Castes and Scheduled
Tribes will be available frowm the modified return

for the quarters ending March and September,
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8. The bifurcation of direct finance to
agriculture into "Dipect_finaQCe to farmers for
agricultural operations" and "Other types of direct
finance to farmers'", as provided for iﬁ the existing
Priority Sector Return, is also considered to be not

necessary.

9. Data on disbursements are not availaqle

in the existing Pribrity Sector Return. The modified
Priority Sector Return (Schedule No.PS 1), besides
taking into account the concepts evolved by the other
Working Gréup referred to in para 4, also provides,
at appropriate places, for a break-up pof total
outstanding credit into direct and indirect finance
(quarterly) and data on disbursements (half-yearly).
The profdrma for Schedule NS.PS]_is given lator in

tho Report.

Other Returns currently in force

10. Besides examining in detail the cowmprehensive
returns on priority sectors currently prescribed, the
Group also had a quick review of the following returns

in force at present in respect of commercial banks.

(i) Special Return on Agricultural Loans - 1
Total loans and advances disbursed
and outstanding '
(for the half year ending last Friday
of March/September)

(ii) Special Return on Agricultural Loans - II
Recoveries of Agricultural Loans
(As on the last Fridzy of June)

(iii) Statement of Consumption Loans
(As on last Friday of March/June/
September/December)
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(iv) Data on Disposal of Loan Applications
(As on the last Friday of March/June/
September/Deceumber)

(v) Return on Recovery of Advances for the half-
year ended June/December

(vi) Proforma for reporting progress under the
Differential Rate of Interest Scheme
(As at the end of March/June/September/
December)
Returns (i) to (iii) are prescribed by the RBI and

the remaining by the Government of India (GOI).

11. Most of the data called for in these returns
will be available from the proposed information
system. Items in the above-mentioned returns for
which data will not be available on the same lines
from the proposed information system are indicated

in Appendix 1. The Group recommendspgﬂ;£ éeparate
returns, referred to in the previous para, from bank
branches may be dispensed with. The RBI and the GOI
may consider suitable revisions in. the proformae of
these returns taking into account the data genera-
ted by the proposed information system so that the
returns may be obtained from head offices of commer-
cial banks. Detailed analysis of any specific aspect
of banks! credit operations, if requiréd, could be
undertaken on the basis of sample surveys, if the
relative data are not available frowm the proposed

information system.,

12. The need for rationalising the statistical
reporting system is referred to again in the 1last

two paragraphs of the Report.
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Monitoring of Implementation of District
Credit Plans and Financing of Priority
Sectors

13. The Viorking Group recommends the following
set of Schedules for monitoring the implementation
of the DCPs and financing of priority sectors.

Schedule No.l1A: Progress Report of branch as

on last Friday of March/September...ccececceceses

Schedule No.1B: Progress Report of branch as
on last Friday of June/December..cecececeee

Schedule No,2A: Consolidated Progress Report

for all branches as on last Friday of March/September....
(based on aggregation of data in Schedule No. 14)
Schedule No.2B: Consolidated Progress Report of

all branches as on last Friday of June/Decembéer..ece.-.
(based on aggregation of data in Schedule No.1B),

The existing Schedule No.1 has been slightly modified
and bifurcated into Schedules No.1A and No.1B to
facilitate data collection and processing. The existing
theaule No.2 has also been correspondingly modified
and bifurcated into Schedules No.2A and No.2B.

These Schedules and Schedules No.3 and No.4, referred
to in the next para, will be prepared by all the
branches of commercial banks (including Regicnal
Rural Banks) and branches of such other financial
institutions (e.g. District Central Co—-operative Bank)
as are participating in the implementation of the

DCP.

14, Under the proposed information system broad
sectoral data on outstandings will be available for
the guarters ending March and Seprtember from Schedules

No.1A/No.2A while data for sub-sectors and disbursements



Will be availabie for the half-year ended June and

the full year ‘(January-December) from Schedules No.
1B/No.2B.

Monitoring of Recovery Performance

15. The following schedules will facilitate
sector-wise monitoring of recovery performance.

Schedule No.3 : Recovery of advances during the

vyear ended June ..c.ce... (Statement for branch).

Schedule No.4: Recovery of advances during the

Year ended June ...... (Consolidated Statement for

all branches based on Schedule No.3).

Financing of 20-Point Programme

16. The Group has been asked to consider how
best the existing system could be ratiomalised to
facilitate collection of data in respect of assistance
to specified categories of borrowers under the 20-Point
Programme., On a review of the existing proformae

it is felt desirable fo have a separate set of returns
for monitoring the finadcidg of'éo—Point Programme.
Accordingly, the following schedules are prescribed
fof monitoring the financing of the 20-Po£ht Programme.
They will be prepared by the commercial banks only
(including Regional Rural Banks).

Schedule No.,TPP 1: Progress Report of branch of

commercial bank on credit assistance for implementation
of 20-Point Programme (as on last Friday of March/June/
September/December..ceses)

Schedule No.TPP 2: Consolidated Progress Report for

all branches of commercial bank on credit ass ance
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for ;mplementation of 20-Point Programme (as on
last Friday of March/June/September/December....).
This is based on aggregation of data in Schedule
No.TPP 1.

Schedule No.TPP 5; Recovegy of advances made

under 20-Point Programme during the year ended
Juné...... (Statement for Branch).

Schedule No.TPP 4: Consolidated Statement on

recovery of advances made by all branches of commer-—
cial bank under 20-Point Prégramme during the yecar
ended June..... This is prepared by consolidating the
data in Schedule No.TPP 3.

Information Flow

17 At the branch level. there will be (i) two
quarterly returns (Schedules No.1A or No.1B,
depending on the quarter, and Schedule No.TPP 1)

eﬂd (ii) two annual returns (Schedules No.? and
No.TPP 3). BEach branch of the credit imstitution
will forward copies of its schedules (Schedules
No.1A, No.1B, No.3, No.TPP 1 and No.TPP 3) to

its Controlling Office (i.e., “rea Manager's Office/
Regional Office/Divisional Manager's Office, etc.)
which exercises control over the branch. The Control-
Bngoffice will consolidate the figures in respect
of all its branches iﬁ cach district separately and
the consolidated schedules (Schedules No.2A, No.2B,
No.4, No.TPP2 and No.TPP 4), along with a copy each
of the branch-level schedules, will be sent to the
concerned Regional Office of Pepartment of Banking

Operations and Development of the RBI for the

further processing of the data and their supply to

Government and other institutions. Where a credit
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institution has only one office or branch in the district
it should complete only Schedules No.2A, No.2B, No.4,
No,TPP2 and No.TFP 4. The Controlling Office will

also transmit a copy each of the consolidated schedules
to the Convener of the DCC for the concerned district.

In view of the fact that data collected under the returns
are to. be utilised for the preparation of the Priority
Sector Return (Schedule No.PS 1) by the Head Offices

of commercial banks for submission to the RBI/GOI, 1t 1s
necessary that the Controlling Offices send one copy
each of the consolidated schedules to their Head/Central

Offices. This will obviate the necessity for any

separate returms being canvassed with the branches

for the purpose of preparing the Priority Sector Return.
or other Head Office-level returns, referred to in
paras 10 and 11, "The information flow chart is
presented in Appendix 2.

18. The proformae for all the returns mentioned
above along with detailed guidelines are attached to

this Report.

19. The recommendations of this Report have

been made taking into account the recommandatl-ns of

the other Working Group, referred to in para 4, It is
understood that the Report of the other Group has been
submitted to the GOI. To the extent that the final
decisions taken by Government vary from the recommenda-
tions wmade by the other Group, consequential changes will

become necessary in the proposed information system.

20. Analysis of Data

From the data generated through the proposed
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returns, it should be possible to undertake Bank-wise,
District-wise and State-wise analysis of the
implementation of DCPs and the financing of priority
sectors and the 20-Point Programme. Through appropriate
collation of branch-level returns, it is also possible
to undertake (development) block-wise analysis,
particularly in the context of the Integrated Rural
Development Programme, though subject to some limita-
tion in cases where the area of operation of a branch
extends over more than one block., Further there is
scope for the preparation of various types of cross-—
tabulations and frequency distribution tables for an
in-depth analysis of the working of the Lead Bank
Scheme and the financing -of the priority sectors and
the 20—PointyProgramme.

Rationalisation of Data Base for
Banking Statistics

21. It will be pertinent to poikRt out here that
over the years, the workload on the branch-level staff
in preparing various statistical returns prescribed by
the GOI/RBI and Head Offices of banks has tremendously
increased. Branch Managers are hardly in a position

to exercise effective supervision over the preparation
of returns keeping in view their multifarious responsi-
bilities, The staff at the bramoh find it laborious

and fime-consuming to prepare a number of returns

many of which cover the same variables but with different

ways of classification and sub-classification.
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22. There is scope to raticnalise the statistical

reporting system so as to eliminate retums which are

duplicative and standardise concepts and definitilons.
There is also an urgent need to look at the account-
ing system at the branch level which, ideally,
should. be such-as to generate the data required
without much additional effort on the part of the
branch-level staff and at short notice. In view

of the ;imited,terms-of reference and time available,
the Working Group could not go into these aspects.
However, the Group recommends that the RBI may
consider the possibility of having these issues
studied in depth with a view to developing a sound
data base for banking éﬁatistics in the long run,
keeping in view the need for precise and detailed
data, on the one hand, and the burden that it casts
on the branches, on the other,

(Dr. N.K. Thingalaya, who could not be present to

sign the report, conveyed to the Convener his con-
currence with the recommendations of the Report).

sSd.
(D.K.Gupta) Member
Sd..
(D.J.Kanvinde) Member
sd.
(i.Sathyancorthy) Member
Sd.
(S.S.Hasurkar) Member
. Sd.
(M.K.Desai) Member
Sd.
(A.Seshan) Convener

Bombay,
May 20, 1980
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APPENDIX 1

Items in existing returns for which data
are not available on the same lines from
the proposed information system

Title of existing

Data in the

Data available from

return existing return the proposed informa-
tion system and
comments
1. Z 3.
i) Special Return In the return In the proposed system

on Agricultural

Loans-I

(Total loans and
advances dis- -
bursed and out-
standing for the
half-year ending

last Friday of

March/September),

P PR

[ e &
hw -

data are availa-
ble on loan dis-
bursements during
September-~March
and March-
September.

Data are.availa-
ble on disburse-

data on disbursements
will be available for
the period January to
June and January to
December in Schedule
No.1B. Considering

the objective of
monitoring the- growth

in disbursements it is
felt that there is no
special advantage for
the period March-Septem=-
ber/September-March.
Comparisons could be
made on a calendar

year basis, Further
for purposes of compa-
rison with the performance
of co-operatives for
which data are generally
collected for the period
July-June, it will be
possible to derive
corresponding data for-
commercial banks froum
the proposed schedules.

Data are available
separately in

ments and outstand- Schedules No.1A and
ings for fhe follow- 1B for loans to

ing size-groups
of farmers in ‘
respect of short-
term loans and:-

weaker section, 1t
being defined as
small and marginal
farmers with holdings

term-loans separatelyof 5 acres or less and

up to 2.5 acres.
above 2.5 acres to
5 acres.

landless labourers.
For policy purposes
perhaps this should

above 5 to 10 acres. suffice,

above_l0 acres.

Term laans are cla- Data are available

ssified according

in Schedule No.1B

to following purpo- on the following

Sest=-

liness:=




2. - ' 30

2.1 Sinking and deepen- 4.,4.2. Irrigation

ing of wells and loans
tube wells 4.4,3 Equipment
loans

4.4.4 Plough animals
4.,4,5 Land develop-

2.2, Pump sets/oil engines ment loans

2.3 Composite minor 4.4,9 Others
irrigation schemes

2.4 Tractors and agri- These categories

cultural implements broadly cover
and machinery those under

2.5 Plough animals column 2,
(bullocks)

2.6 Reclamation and land
development schemes

2.7 Construction of

. godowns, cold storage
2.8 Plantations
2.9 Other term loans

Under allied activities The following cate-

data are called for on gorisation in

3. Dairying Schedule No.1B

4, Poultry farming, broadly covers those
pPiggery and under column 2,
beekeeping 4.4.4, Dairying

5. Fisheries 4.4.,5 Poultry
6. Other direct advan- 4.4,6 Fishery
ces 4.4,7 Sericulture
4,4.8 Others
Under indirect finance, Data are available

i.e., loans granted to
farmers through
Primary Agricultural

.in Schedules No.1A
and 7o.1B on total
outstandings and

Credit Societiesydata
on disbursements and
outstandings are

available separately

on short—-term and mediun-
ternm loans for agricul-
ture and.on total loans

for allied activities

Data on number of
members of society and
number of borrowers
are available.

disbursewrents in
respect of societies
without any break up
into short-term and
term loans. Data
for the ultiwate
beneficiaries are

to be given in
brackets wherever
available,

The number of accounts
held by societies
through which credit
is routed is to be

given in the schedules,

If, however, the
number of accounts
held by the benefi-
ciaries is available
it may be indicated
in brackets below the
nunber of accounts
held by the institu-
tion.
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1.

2.

5.

ii) Spe-~ial Return
on wgricultural
Loans-11

(Recoverfes of
agricultural
loans as on
last Friday of
June)

iii) Statement of
consumption
loans .

(as on last
Friday of
March/June/
September/
Decenber),

iv) Data on dis-
pcsal of loan
application
(as on last
Friday of March/
June/September/
Deceunber)

Data are available on
recovery performance

in respect of loans and

advances granted to

farmers through P:rimary

Agricultural Credit
Societies sevarately
for short term and
medium-term loans.

A break-up is availa-
ble for direct and
indirect finance,

Quarterly data on
disbursements are
provided for.

Data on reasons for
rejection of applica-
tions are availabie.

For the applicatinns
pending as at the end
of the quarter a
break-up is called
for as below on the
duration of the
pendency.

For over three months
in respect of limits
over Rs.10,000.

For 1limits less than
Rse104000 for over
4 weeks.

In Schedule
No.3% data on
recoveries are
available in
respect of
societies for
total indirect
finance only
without any
break-up. Data
for the ulti-
mate borrcwers
are to be given
in brackets
wherever availa-
ble.

Only data on
total finance
are available
in Schedules
No.1A and 1B,

Data on disburse-
ments are availa-
ble on a half-
yearly basis in
Schedules No.1A
2pd No.1B,

These are not
provided for in
Schedules No.1A
and No.1B,

Of the applica-
tions pending at
the end of the
quarter data on
the applications
pending for more
than a month are
available in
Schedules No.1A
and No.1B.,

This will be indi-
cative and if the
number quoted is
large it can be
pursued further
for getting addi-
tional details

on applications
pending for

a long time.
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2.

5.

Data are collected on

the following sectors:-

Part A Neglecfed Sectore

i) Agriculture

ii)
iii)

iv)

vi)

A) Direct Finance

Data are collec-
ted only in
respect of
Agriculture, Small
Scale Industry,
Other Priority
Sectors and

a) Short term loans 20-Point Programme
(including crop loans) in Schedules No.

b) Term loans

(B) Indirect Finance

Small=Scale Industries
Road & Water Transport

of which:
Buses/Trucks/Texies

Retail Trade and
Small Business

Professional and self

employedyof which
Under Employment

Promotion Programme/

HEJP etc.
Education

Part B D.R.I. Scheme

1A and 1B. [t

is felt that

this should suffice
and that these data
will be indicative
of the need or
otherwise for
further probing

as in the previous
case.

Part C  20-Point Programme

v) Return on recovery Data are collected

vi)

of advances for
the half-year
ended June/
December.

Proforma for report-

ing progress under
the Differential
Rate of Interest
Scheme (as at

the end »f March/
June/September/
December)

half yearly.

on disbursements
made during the
quarter

Data are available

Data are collected
annually in
Schedule No.3.

These are not
available. Only
outstandings are
available from
Schedules No.1A
and No.1B.

Note: The numbers given (in column 2) along with the items
are taken from the relative schedules (mentiocned in

column 1) to facilitate easy reference.

The numbers given with items under column 3 refer to
those in the relative schedules under the proposed
information system.
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APPENDIX 2
LEAD BANK SCHEME

IMPLEMENTATION OF DISTRICT CREDIT PLAN/LENDING TO PRIORITY SECTORS AND
FOR 20-POINT PROGRAMME

INFORMATION SYSTEM

CREDIT INSTITUTION CREDIT INSTITUTION

BRANCHES

| BRANCHES

=)

SCHEDULES NO.
1A/18B, 3,
TPP 1 & TPP 3

SCHEDULES NO.
1A/1B, 3,
TPP 1 & TPP 3

-y

CREDIT INSTITUTION

BRANCHES

SCHEDULES NO.
1A/18B, 3,
TPP 1 & TPP 3

W,
- ~ ~ - T -
’ AN s N / - N\ , < .
/ \ / \ / \ ’ \
! CONTROLLING ! CONTRQLLING | CONTROLLING { CONTROLLING
\ OFFICE } " orrice \ OFFICE |} \ OFFICE
\ / \ / AN / /
SCHEDULES NO.2A/2B, 4, TPP 2 & TPP 4
' g |
PRGN s o~ P
sr N\ / N\ / HEAD  \
i’ N / \ /  OFFICE
(! R.B.I. \\ ! LEAD ®ANK ‘ OF )
W\ /l J \\ J \ COMMERCIAL y
\ : \\ BANK
> 7/ s
\'::~—_'/ \\‘// \vll’
CONSOLIDATED DATA FOR DISTRICT AND PRIORITY SECTOR RETURN
COPIES OF SCHEDULES NO.2A/2B, 4, (SCHEDULE NO. PS 1)
TPP 2 & TPP 4
_.L ,)lr\ ,JL\ ,1\ ,)I(\ ,J(\
',/ \\\ s \\ // \ // \\ // \\ ’ \
/ CENTRAL 4 \ ! STATE  \ ¢ g GVL. \
GD\IT ) i ROE~I. { Go-f. P D°C'C° ) \ , Ct ’ R.B.I. )
' o ) /A ’ INDIA )\ /
\ /7 \ ¢\ 7 \ / \ J \ /
\\ -~ ~ e \\ e N e \\ -~ ~ v

et A B K v Fl T LT T el L e S S v G T e e e T W A Rt K e e e




LEAD BANK SCHEME — IMPLEMENTATION OF DLSTRIGT_GREDIT PLAv/
LENDING TO PRIORITY SEGTORS

Zshedule No. 1A - Progress Report of Branch as on last Friday of March/

Septembet'@ ° . ® o o o

Lo idsutijpication

2.3 N-me and Address: 1.2 District;

1.3 State:

1.4 Name of Develop-

v ] ment Blocl.:
PART I ] PART II

-
F1FLAM CODE NO, | of Branch
3

1.5 Population Group

> T oneral.

.2 Number of villeges directly
covered by the branch:

‘0
N

Total number of advances
accounts in villages

mentioned in 2,1 :

2.  MNumber of primary co-operative

agricultural credit socleties 2.4 Of which number financed:

cuded:

2 5 Nunber of Farmers! Service
Socletieg set up by or attached
to tiranch/bank:

3 .:‘.'-.;}':o sits/Credits (Summary position)

( amount io thousands of Rupees)

o
.-!

.2 Deposits (excluding inter-bank deposits)
3.1.1 N-+ber of Accounts

3. 1.2 Amount

£, 2 Outstanding Advatces (excluding inter-bank
advanceas)

3,2.1 Nunber of Accounts (Cal.1+Col.3 fram 9.0)
3.2.2 Amount (Cal.2+ Col.5 from 9.0)
2.3 Credit-Deposit Ratio (%)
4 Outstandlng Advances to Priority Sectows
3.4.1 Number of Accounts (Col.1 + Gol.3 from 7,0)
3.4.2 Amount (Gol., 2 + Col, 5 from 7,0)

5.5 Of sutstanding advances in 3,4 those granted
to SCs/sSTs

3.5.1 Number of Accounts

3.5.2 amount

o ey oee
LN ) L XN 4
ce ® L
deo © LN ]
eaee L XN J
e oo oo o
LN L XX 1
LN LI B J
[ XN J [N J
‘e e oe ®
o oo LN 4
9> e LN J

X

. +~ike off whichever is not appllicable. Mention the year.

Ti.e return is to be prepared by (1) all the branches of coitmercial l?a.nk§ (including
~.-7iona. Rural Bankg) and (il) branches of such other financial il}gtltutlons.(e, -5
. strict cebDtral co-operative banks) as are participating in the implementation of
Dicsrict Creiit Plan, Commercial bank bianches shoulc} f£ill in 211 t:oha it?ms while
Liduiuos Of otasys financial ingtitutions should fill.in item 1 :2d items 4.0 to

%. 1.2 only. # Montion whether Rural/Semi-urban/Urban/Metropolitan,
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3.6 Outstanding Advances under DRI Scheme

3.6,1 Number of Accounts

3.6.2 Amount
Of which to SCs/STs
3.6,3 Number of Accounts

3.6.4 Amount

SCHEDULE NQ,14 (Continued)
(Jimount in thousands of Rupees])
oo ® LN N J x
LN K J o9
[ X N ] o090
o0 o s0 0 x

dgricul- S.S.1I. Other pri- Total 0f which

ture ority under 20
sectors Point
Programmc
1. 2 3 4, 5,
3.7 Number of spplications for ... X X X X X
Priority sector advances
3,7.1 pending et the end of ...
the previous quarter
3. 7.2 received d.l.lring the oo
quarter
3.7.3 ganctioned during the ...
quartor
3.7.4 rejected during the ves
quarter
3.7.5 pending at the end of ...
the quarter (3,7,1 +
f3.7.2 - 3,7.3 - 3.7.4)
Of which vee X £ X A X

3, 7.6 pending for more than ...
a month

4.0 to 9,1.,2 Deployment of Funds (as on last Friday of the period unler reference)

(amount in thousands of Rupees)

SBCTORS

SHORT-TERM LOANS WORKING CAPITAL FINANCE
AND TERM LOANS* (for running accountg like

_cash credit)
March/September@  March/September @ o

Number Balance Number Total Bal ance

.of outstan- of gnount outstan-
Accountg ding Accounts of limi- ding
s in
force
1. 2e Da 4a S.

4

.me
4,1 + 4,5)

4,0,1 Of the total in 4,0 credit
for 30s/STs

-1 AGRIGULTURE (4,2 + 4.9)

* a2d @ See lasi pagoe for explanation,



21

SCHEDWE NO. 14 (Contiiaca)
{@mcunt_in thousands of Rupees
“SHORI=TERM LOANS WORKING CAPIT4L FINJNCE

JND TERM LOANS#* (for running accounts like
- B " cash credit)

SECTORS garchTSeBTemb er @ March/Septembar @ -
Number Balance Number Total Balance
of autstan- of amount autstan-
“TAccaunts ding iecomnts of limits dirg

' B , in force
1. o Je e De

4e 2 AgTiculture - Direct Finance
(e + %2 4)

4e 2,1 Of which for weeker ssctim@@

e 3 dgrioulture-Direct Finance- Crop
Loans/Short-tem Loans (Total)

4 3.1 Of which for weaker section@@

be 4 dgriculture-Direct Finance- Term
Loans { Total)

lele 1 Of which for weaker saction@@

L5 dgriculture - Tndirect Finance

Of vhich credit for

4e 5, 1 Distribution of .fertilisers
- and other inputs

4o 5,2 Flectricity Boards

4e 5,3 Farmers through PCs/FSS/LAMPS
ceded to cameercial banks

4e 5.9 Others

Le6 ACTIVITIES ALLIED TO AGBICU:QTURE
(Ze6e 1 + 4.6.3)

Of total in 4.6
4e6.1 Direct finance (Total)

4,602 OF total iA 4,6,1 credit
for weaker section

Le6¢3 Tndirect finance (Total)

5,0 SMALL-SCALE INDUSTRY (5.1 +5.2)

5.0.1 Of total 3n 5.C credit for
SCs/STs

of total in 5.0
5,1 Direct finance (Total)

5.1.1 Of which for wesker sectio+

©@ Weaker Bection in agricultural sector comprises mafl and marginal famers witl;
landholdings of 5 acres or less and jandless lebcurers,. It will include tenan
farmers and Share-croppers.

i i i activities secteor compris perscns engaged in alliad
e ng%ki‘?gt?ggt%mogrén bg}%gofz]éilf%nits }{or guch activities d- nct exceed ks. 103000

Weaker section in the small-sacle industrial sector comprises all small-scala
industries with limits up to and ‘tricIasive "58' WEr25, 000,
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SCHEDULE NO.14 ‘C'ntinued!
(aount in thousands of Rupees
SHORT=TERM LOME WO ING CZFTTi FINANCE
AND TEBM LONS*  (for running accounts like
¢ash credit) '
March/Sept September @ March/September @

SECTORS Number  Balence Number  Total  Balance
of outstan- of emount  outstan-
dccounts ding Accaunts of 1imi- ding

ts in
force
1. 20 30— § ll‘ 50

640 ]NDUSTRI@ ESTATES ( Total)
601 ROAD AND ATER ']'.IMNSPORT
OP%TORS (Total)

6e 1o 1 Of total at 6,1 for borrowers
with single vchicleg

6. 1.2 Of total at 6.1 for SCs/STs

6.2 RETALL TRAE (Total) /

6.2 1 Of which for SCs/STs

6.3 SMALL BUSINESS (Totael)

6e 3.1 Of which for SCs/STs

6.4 PROFESSIONAL AND SELF-EMPLOYED
PERSOVS (Total )

6.4s1 Of Which for SCs/STs

6.5 EDUCATIN (Total)

6.5+ 1 Of which for SCs/STs

6.6 HOUSING LOJNS
6.6.2 + 6.6.3)

6;6.1 Of which for SCs/STs

Of total at 6.6
6.6.2 Direct finance (Tot:ll)
6.6.3 Thdirect finance "(Total)

6.7 CONSUMPTIQN LONS (Totel)

6.7.1 Of which for SCs/STs

7.0 TOTJL FOR PRIORITY SECTORS
'(Z,o o 3.7‘\—

3 0 ]NDUSTBIES OTH'F‘R THAY THOSE IN 5.0

8. 1 OTHERS (1.e. other than those
inelnded in 4.0 to 8.0)




SCHEDULE NO. 14 ( Concluded
(Jmount in thousands of Rupees

SHORT-TERM LOANS WORKING CAPITAL FINZNCE

JND TEBM TI.OANS ®# (for running accounts like
' cash cradit)

SECTOR March/September @ Mar ch/September
Number  Balance Numbar  Total Bal ance
of outstan- of amount outstan~
dccounts ding d&counts of limi- ding
ts in
force
1, 2 ~3, Lo 5.

9.0 TOTAL FOR ALL SECTORS (7.0+8.048.1)

9.1 Of total at 9.0 for exports
(9. 1.1 ¢ 9.1.2)

Of which
9. 1. 1 Pre-shimment credit

9. 1.2 Post-shipment credit

(1) short-term loans refer to those granted for a period of 15 months and temm

loans are those granted for a period of more than 15 months (ii) If crop loans
are granted in the form of rurming accounts such as cash credit, the
outstandings should be reported under cals. 1 and 2 end not cals. 3 and 5.

@ Strike off whichever is not applicable.

Note:
to the availabil ity of subsidy from

Mention the year.

&3 the various lending schemes included in the District Credit Plen are related °

Goverrment, the amounts of subsidies which

should be forthcoming from Government for the amounts disbursed by the branch

under the cacerned lending schemes

and the amcunts of subsidies actually

disbursed should be given in a statement in the following form appended to the

schedule,

The name, adiress and uniform code number of the branch should be

given praninently at the top of ecach page of the statement to facilitate iden-
tification of the branch in case the statemont gets detached fram the schedule
at any stags in the course of processing the data.

Description of Anount Jmount of Jmount of
the lending advanced subsily bo subsidy
schemes by branch be disbursed actually
by Govermment disbursed
1) - (2) (3) (4)
Signature:
Name s
Desigmation:

Date :
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LEAD BANK SCHEME — IMPLEMENTATION 'QF DI=amincs
CREDIT PLAN/LENDING TO PRICRITY SECTRS

Schedule No,1B — Progress Report of Branch as on last
Friday of June/December @ gsececcesccccess

1.0 Identification

1.1 Name and Addresss COIE
1.2 District: ,
1.3 States C
14 Name of Development
PART 1 __ PART II Blocks
UNIFGRM COIE NO, 1.5 Population Group of
Branch:*,.;
2,0 General
2.1 Number of villages directly 2.2 Total mmber of advances
covered by the branch g accounts in villages

mertioned in 2.,1:
2.3 Number of primary co—operative
agricultural credit societies cededs; 2.4 Of which rumber financeds

2.5 Number of Farmers® Service Sncieties
set up by or attached to branch/banks

)0 Deposits/Credits(Summary position) (Amount in thousands of Rupees)
3.1 Deposits (excluding inter—bank deposits) cee ‘eee ’ x
3.1..1.Num'ber of Accounts oo e eoee
3.1.2 Amount XX eve
3.2 Outstanding Advances (excluding inter—bank ese eos x
advances)
3.2.1 Number of Accounts
(Calel + Cal.3 from 9.0) veo voe
302.2 Amount (001.2 *>* Col..5 fram 9.0) XX ] vee®
3.3 Credi‘b-])eposit Ratin (%) oo XY X
3¢4 Outstending Advances to Priorlity Sectars coe coe x
3.441 Number of Accounts (Col.1 + Col.3
from 7.0) LX) L X3
3¢4.2 Amount (Cale2 + ColeS from T.0) cos oo
@ Strike off whichever is not applicable.: Mention the year,

This return is to be prepared by (i) all the branches of commercial banks
(including Regional Rural Banks and (ii) brenches of such other financial
institutiens (i.e. pistrict Central Co-operative Bank) as are participating
in the implementation of District Credit Plan. Cammercial bank branches
should fill in all the items while branches of mther financial institutions
should fill in item 1 and items 4.0 to 9.,1.2 only.

% ‘Mention whether Rural/Semi—urban/Urpan/Metropalitan.
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‘Schedule No,1B (Contimed)

(Amount in thousands of Rupees)

3.6 Outstanding Advances under IRI Scheme

ST

34601 Number of Accounts
3.6.2 Amount
Of which to SCs/STs
3,603 Number of Accounts

3e6e4 Amaunt

Number of applications for
priarity sector advandes

3.7+1 pending at i:hggm;l of
the previous quarter

3.7.2 received during the
quarter

37«3 sanctioned during the
quarter

3.Te4 Trejected during the
quarter

3«75 pending at the end
of .the quarter(3.7.1 +

3702 = 373 = 3.744)
Of. which

3+7«6 pending for more
than a month

obb

C v
o6

eee eoce X
[ X X ] L XX J
ooe [ ¥ X J
[ X N ] oo K
o9 ¢ [ X X J
.5‘ [ X X}
Agricul—. §.5.I Other  Totel Of whi
ture priority under
sectars 20~Poi
Progre
mme
;'1i" 2e 3.- 40 50
x X x b 4 x
X x x x p 4

Note: Data on cutstanding advances to.SCs/STs (3.5)provided far in
Schedule No, 1k are not rgquired to be given in this schedule.



SCHEIULE NG, 1B (Centimed)

(Amcunt in thousands of Bupees)
4.0 to 9.1.2 Deployment of Funds (as on lest Priday of the period under reference)

SHCGRT-TERM LQANS AND WARKING CAPITAL FINANCE SHOART-TERM LQANS AND CUMULATIVE DISBURSE- WQRKING CAPITAL FINANCE
TERM LOANS# (fer running accounts like TERMS LOANS* MENT OF TERM LOANS (for running accounts like cash credit)
cash credit) ONLY )
SECTORS ADDITTONAL CREDIT LIITS SANCTIONED
June/December @ June/December @ Disbursements during Since canmencement cf During Jamary-June/ Since ¢amencement of
Jamary-June/Jamary~ Credit Plan, i.c., Jamery-December @ _ Crcdit Plan i.esy
December @ Jamuary 1980 till Jamary 1980 till June/
. June/Deeember @ December @
Mumber of Balarnce TNumber of Total Palance  Mumber o Amaunt Tmber of  dmount  ilmber of  Amount Namber of anaunt
Accounts  Outstarr hccounts amaunt of ocutstan— Accounts Accounts Accounts dccaunts
ding limits in ding
farce.
_ I o 1. . 2, N T D 2 6 Te (i o B <Y & PSS PSR, & Y

4.0 3 TURE AND ALLIED ACTIVITIES
4e1 + 4.

401 FTCUITURE (4.2 + 4.5)

442 AGRICU] TURD-DIRECT FINANCE
o3 * 4.4

4¢%e1 O1 which for weaker section &@

4e3 AMHICULTURB-DIRECT F]’.NANCE‘CRGP LOANS/

$+ORT-TEM LOANS

aeJe1 Of which for weaker section @@

4e4 aGUCULTURE-DIRECT FD!&NCE—TERM LALNS
(Ge4.2 o 4.4.9)
£.4.1 Cf which far weaker section @@
4.4.2 Irrigation Loans

wede3 Lguirment Loans
4e4.4 Plough animals
£.%5 Land Dovelopment Loans

44449 Others '

4.5 fsmmﬂ&mm_m
405.1 to 4.5.9

Of which credit far

4.5.1 Distribution of fertilisers
and other inputs

44542 Electricity Boards

4.5,3 Parmers through PCS/FSS/LAMPS
ceded to cammercial banks

4. 50 9 Others

@ and *® See last page for explanation .
@ Weaker seziicn in auicultura].. : sectar camprisee small and marginal farmers with landhaldings of 5 acres ar legs and landless labaurers. It will include

tonant farmers and Bhare—CIroppesdrs.



SCHEIWLE N 1B {(Con ed,
(Amount In thousands of Rupeea

SAGUI-TETM LOLNS &ND  WOKING CATITAL FINANCE SHORT-TERM LGANS AND CUMULATIVE DISBURSE- WORKING CAPITAL FINANGE
TERM LOANS * (for running accaunts like cash TERM LQANS # MENTS (F TERM LGANS (for running accounts like cash credit)
credit) ONLY
SECTRS ADDITIONAL CREDIT LIMITS SANCTIONED
June/December @ June/December @ Distursementgduring Since commencement of During Jamuary-June/ $Since cammencement af
' - Jamary-June/Jamary Credit Plan i.e, Jamuary-December@___ Credit Plan i.e.,
December @_ Jamary 1960 till Jamary 1980 till
- June/December @ June/Decombe 1@ e—
Number of Balance Number of Total Balance Rumber of Amount Number of Amaunt Mumber of Amount Mumber of 4amaunt
Accaunts outstar— Accounts amount of outstamr Accounts Accounts dccqunts Accounts
ding limits in ding
fexce
1. 2, 3. _ 4 S [ Te 8, 9. 10. __ 11, 12, 13,

CITVITIES ALLIED TO AGQICULTURE
4e6e1 + 4e6.3

of tot=l in 4.6
44601 Lirect fimance (Total)

4,6.2 Of total in 4.5.1 credit
for weaker section ##

}e€.3 Indirect finance (Total)
G TOLAL IV 4.6.1 FOR.

4.6.4 Daixy

2.6,5 Poultry

1,6,6 Fishery

4467 Scricul ture

de6.9 (thers

560 QMaLL ECALE INTUSTRY
()01 + 5.2

€f totcl in 5.0
501 Direct finance (Total)

of totel in 5.1, for borrowers
wish aggregate limits

S5¢1e1 1p to Rs.25,000 @@

S¢1e2 Lbove Ks.25,000 to
R +2 lakhs

Se1e3 Jbove B2 lakhs
5¢2 lndirect finance (Total)
OF TO:JL IN 5.C

" 543 Artisans/Craftamen /Village/Cottage
Industries (excluding 5.4 and 5.5)

5¢4 Tiny Sectar (excluding 5.3 and 5.5)

5¢5 Other small-scale :Lndu trice
exclu 5.3 and 5 g

#* WYeaker aection :.n the allied activitiee secctor comprises persons engaged in allied activities where borrowal limits for such activ:ltiea do not exceed Rs, 10, €00
@B Weaker section in the emall-scale indugtriesl sectar camprises all small—ecale industries with limits upto end mclusive aof Rse25, 000



SCHEILE NQ. 1B (Contimued
(Amount in thousends of Rupees

T—TERM WORKING CAPITAL FINANCE S1RT-TERM LOANS AND CUMULATIVE DISBURSE- WORKING CAPITAL FIMANCE
SHmm Lmlggnf A (for running accounts like TERM LOANS *# MENTS OF TERM LOANS (for running acccunts like cash credit)
h credit ONLY
cash oF : ADDITIONAL CREDIT. LIMITS SANCTIONED -
une/December @ Disbursements during Since camencement of During J amary_—,ymf Since camencement
June/Decenber @ _ June/ Jamuary-June/Jamary- Credit Plan i,e, J amuary-December of Credit Plan, i.e.,
SECTCRS December @ Jarmuary 1980, till Jamary 1960 till
June/December @ June/December @
Number of Bsalance Number of Total Balance Number of amoaunt  Number of bhnmaunt Mmber of dmount  Nurber of Ancunt
hccounts outstam accwunts amaunt of cutstar— Accounts Accounts Accaunts hccaunts
diing limits in ding
ferce
1 2, 3 Be, _ . _.5 . b T 8, [ 7 [P & PR 7RO -

Qaf cot2l in 5,0

5¢Le1 Cotton Ginning and Pressing
Factories

5642 Hendloams

5.6.) Powerloans

5¢604 Kladi

5¢645 Vegetable 0il Extraction
565 Gur Making

5e 5T Khardsari Units

5¢€43 FooX Proacessing Units
Ye6,9 Coix Workers

JefeC Leather Workers

5¢7¢1 Wood Workers

9¢[+2 Metal Warkers

2.7.5 Other Hand.i.crl-atts
5«7¢4 Others

6.0 IVUSTRIAL ESTATES (Total)

641 SMALL BOAD LND WATER TRANSPCRT
GPERAT@S (6.1.3 to 6.1.7

6.1.1 Of total at 6.1 for borrowers
with single vehicle‘

W TOLAL AT 6.1 FR
6.1.3 Taxi
6.1.4 Truck
6¢1.5 Bus
6.146 huto Rickshaws and Tempos
6.1.7 Others
6.2 REBAIl TRAIE (Total)
603 SWALL BUSINESS (Total)

6.4 FROFESSTQNAL AND SELF-EMPLOYED
PRS@s (Totel)
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SCHEUIE NO.l B(Concldde.)

(Amount in thousands of Rupees)

SHRT-TERM LOANS WORKING GAPITAL FINANCE SHRT-TER. LOAYS CUMULATIVE DISBURSEe WORKING CAPITAL FINANCE
AND TERM LOANS™ (for running accounts like AND TERi: LOA'S MENTS OF TERM LOAMS (for running accougts like cash credit )
cash credit) QuLY .
L ITIONAL LIMITS I
SECTORS June/Decembe;@ June/Decenbexr® Disburser.entaduring Since commencement During January=- Since commencement
January-June/Jan~ of Credit Plan iees Juntf/Janyary=- of Credit Plan i.e.,
uary-Decenber®, January 1980 till December® January 1980 till
June/Decenbe 12 June/December®_
- No. of Balance Noe of Total Balance No. of “Amount Moe of Amount Hoe of Amount No, of Amount
Accounts outstand= Accounts amount of outstand- Accounts Accountis Accounts Accounts
ing limits in ing
force [, fond
le 2a 3. 4, Sa 6. ___ i B4 e __. 10, 1lg 124 13, -
65 ERUCATION (Total)
6.6 HOUWSING LORE (6.6.2 + 64643)
6.6.2 Direct finance (Total)
6.6+3 Indirect finance (Total)
6.7 CONSWPTI® LOANS. (Total)
7.0 TOTAL FOR PRIORITY SECIQS (4.0 to 6.7)
8.0 INDUSTRIES OTHER TItdl THQME IN 5.0 % \ /
8.1 OTHERS (ie.e. other than those included in 4.0
to 8.0)F

9.0 TOTAL FOR wLL 3ECT(RS (7.0+8.0+8.1)F
9,1 Of total at 9.0 for exports (9e.lcd+9.l.2)

Of which

9.l.1 Pre—shipment credit -

9.1,2 Pos:~shipment credit

# (i) Short—temm loans refer to those grarted ‘or a period of 15 months and temm loans are those granied for a period of more than 15 months. (ii) If crop loans are granted
in the fom: of rurning accounts such as ¢@sh credit, the peak outstarding during the period under refcrence should be troated as disbursemert for the purpose of
reporting under colunn 7., The outstandiigs should be reported under ¢olg.l a;d 2 ard not cols.3 ard 5.

@ Strike off whichever is not applicable. Mertior the year.

+ Data under cals. 6 to 13 are not required fir items Be0 to 9.1.2

Notess As the various. lenc_iing schenes included in '_.he District'Credit Plan are related to the availability of subsidy from Government, the amounts of subsidies which
should be forthcoming from Government for te amounts disbursed by the branch under the concerned lending schomes and the amouts of subsidies actually disbursed

should be given in 2 statement in the folloring fomm and appended to this schedule. The name, address and uniform code number of this brarch i
o ¢ T . should be given prominently
at the top of each page of the statement tofacilitate identification of the b i ccoon N
processing the data, n the branch in case the statcuont gets detached from the schedule at any stage in the course of

Description of the smount advanced b: branch fmount of subsidy to be {mount of subsidy
lend ing schemnies disbursed by Govermmenmt actually disburseq

Signature :

Name H
Designation H

Dates

sa/-
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LE4D BANK SCHEME o IMPLEMENTATION OF DISTRICT CREDIT PLAN/
LEMDING TO PRIORITY SECICRS

Schedule No.2A = Consolidated Progress Report for all Branches &s on
1est Pridey of March/September®.,,,.....

140 Identification

1.1 Neme of Credit Instdtution ~ R Code

and AMdress of the concerned ist
Controlling Offices 1.2 Districts —
pert I | Bert II 1.3 States.
UNIFORM CODE NO. 1.6 Mumber of 3
branches
in distriots X

2.0 General

.1 Number of villages directly
covered by the bank's
branches:

2.2 Total mumber of advances
accounts in villages
mentionsed in 2,1

N
]
(23]

Number of primary co-cperative
egricultural credit socleties
ceded 3

2.4 Of which mmber financed s
2.5 Number of Farmers' Service

Socleties set up by or
attached to bank

3.0 Deposits/Credits (Summery position) _
(Amount in thousands of Rupees)

RURAL _ SEMI-URBAN _ URBAN METROPOLITAX TOTAL

1, 24 3 4, -- .. 5,
501 DepOSitS
(Excluding inter-bank deposits) .es X X X X X
3e1l.,1 MNumber of Accounts seo
501.2 mount oo
342 Outstanding &dvances (excluding... X X X b 4 X

inter-bank advances)

5¢2.1 Mumber of Accounts
(ColeltCol.3 from 9.0) +°*

502.2 Amount (C0102+(b10 5
from 9,0) son

@ Strike off whichever is not spplicable, Mention the yeer.

This consolidated return is to be prepared by the Controlling Office of the
concerned credit institutiom on the basis of Schedules Nc.lA received frcm
branches,

Commercial banks should fill in gll the items while other financiel institutions
should £il11 in item 1 and items 4.0 to 9.1.2 only.
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Schedule No.2A (continued)
(Amount in thousands of Rupees)

RURAL - SEMI-URBAN URBAN METROPOLITAN TOI
1. 2. 5. 4. 5.

3,3 Credit-Deposit Ratio (%)

3¢4 Outstending. Advances to Priority X X X X {
Sectors

34441 Mumber of Accounts
(&)lol+&)1.5 from 7.0)

3,442 duount (Col.2tCcl,5 from 7,0)

3,5 Of outstending advances in 3.4
those granted to SCs/STs X X X X X

34941 lMumber of Accounts
40,2 Amount

3.6 Outstanding Advances under DRI
Scheme X X ). X X

Se6el MNumber of Accounts

3.642 Amount

Of which tc SCs/STs X X X X X
34645 Number of Accounts

3.6.4 Amount




‘32-

Schedule No,2h ({Continued)

MGRICULTURE  S,5.I, OTHER PRICRITY TOTAL . Of which
SECTORS under
20-point

1. i 2. 5. 4'0 50

S¢7 Mumber of epplications for
priority sector advances I I I )¢ X

d¢741 ponding at the end of
-the previous quarter

34742 reoeived during the
quarter

34745 sancticned during the
quarter

%eTe4 rojected during the
quarter

54745 pending at the end of
the quarter
(34T0115,7,0 =

3,7.33,7.4)

Of which ) I I )¢ I

347.6 pending for more than a
mon th
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Schedule lc,2A (Ccntinued)

4.0 to 9.1.2 Deployment of Funds (as cn last Fridey of the pericd under reference)

{Amount in thousands of Rupees)

' SHORT-TERM LOANS AMD  -WORKING CAPITAL FINANCE

TERM LOAIS #* (for running accounts like cas
_ credit) ‘
March tember@ )} Septembere@
SECTORS terch/Septenbord lazchy/Septen
Number of Balance Mumber of Total Balance
Accounts outstending Accounts emount of outstendiy
limits in
force
1, 2. 3. 4, Ty

4,0 AGRICULTURB AID ALLIED ACTIVITIES
(4.1 + 4.6)

4,0,1 cf the tctel in 4.0
credit for SCs/STs

4,1 AGRICULTURE (4,2 + 4.5)

4,2 AGRICULTURE-DIRECT F INANCE

(4.7 + 4.9

4,2,1 of which for weekar secticn@@

4,3 ICULTURE <D IRLCT FINANCE -
Crop Loans/Short-term lcans (Tctal)
4,3,1 of which for weaker section@d

4.4 MGRICULTURE-DIRECT FINANCE -
Term Loans (Totel)

4,4.,1 of which for weaker section@@

@@ Weaker section in egriculturel sectcr ccmprises small and marginal fermers with
land hcldings cf 5 acres or less and landless labourers, It will include
tonant farmers and share-croppers.,

* See last page for explanaticn,
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Schedule No.2A (Contirued)
(Amount in thousands of Rupees)

SECTORS

SHORT-TERM LOANS WORKING CAPITAL FINANCE
AND TERM LOANS * (for running accounts like
cash credit) _

March/September® March/September @
Number 'Balance Number 'E‘;tal ancunt Balance

of Acc~ outstan— of Acc— of limits outstan—
ounts ding ounts in foree ding
1. 2. Je Ze . 5,

4.5 AGRICULTURE~INDIRECT FINANCE

4.6

0

n

5.2
6.0
5.1

(42541 t0 4+5.9)
Of which credit for

45«1 Distribution of fertilisers
and other inputs

44542 Electricity Boards

445.3 Farmers through PCS/FSs/
LAMPS ceded to commercial
banks

4.5.9 Others

ACTIVITIES ALLIED TO AGRICULTURE
T4.6.1 + 4. .3

Of total in 4.6

4.6.1 Direct finance (Total)

4,6.2 Of total im 4,6.1 credit
for weaker section

4e.6.3 Indirect fimance (Total)
SMALL~SCALE INDUSTRY. (5¢145.2)

5.0.1 Of total in 5.0 credit
faor SCs/STs

Of total in 5.0

Direct finance (Total)

5141 Of which far weaker section +
Indirect finance (Total)

INDUSTRIAL ESTATES (Total)

S¥ALL ROAD AND WATER TRANSPCRT
CoiATARS (Total)

6. 1 Of total at 6.1 for borrowers
with single .vehicle’!

6.1.2 Of total at 6.1 far SCs/STs
RETAIL TRAIE (Total)

6.2.1 Of which for SCs/STs

SMiLL BUSINESS (Total)

6.3.1 Of which for SCs/STs

@@ Weaker section in the allied activities sectar comprises persons engaged in allied
activities where borrowal limits for such activities do not exceed Rse10,000.

+ Weaker sectiori in the small—scale industrial sector canprises all &emall=-scale
industries with limits up to and inclusive of Bs.25,000.



SECTORS

AND- TERM- LOANS #

38

Schadnl y Mo .2 A ((“.nnt,'immd)
(Amou:t in thousands of Rupees )

SHORT-TERM LOANS " WORKING CAPITAL FINANCE

for runmming accounts like casl

e . credit)
March/Sep.ember@ . _ March/Scptemberd@
Number of Balance Munber of Total emount Balence

Accounts outsteanding fccounts of limits ocutstan
in force

6.4 PROFESSIONAL AND SELF -EMPLOYED
PERSONS (Total

6.4,1 Of which for SCs/STs
5.5 EDUCATION (Totel)

6.5.1.0f which for SCs/STs
6.6 HOUSING LOANS (6,6.2 + 6,6,3)

646.1 Of which for SCs/STs

Of total at 6.6

64642 Direct Finance (Total)

6+6.3 Indirect Finance(Total)

8.7 CONSUMPTION LOAMS (Tctal)
6.7.1 Of which for SCs/STs

7.0 TOTAL FOR PRIORITY SECTORS
(4.0 to 6,7)

10 20 5. . . 4. . 5.
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Schednle Na.2 A (Continued)
(fmount ia thonsands of Rupees)

SHORTTERM LOANS
AND TERM LOANS#*

WORKING CAPITAL FINANCE
(for rumning accounts like

cash credit)

SECTOR S

Mai'ch/Septenber 2

March/September @

Mumber of Balancs

Mumber cf Toal emount Balence

Accounts ouistanding :ccounts of limits outstanding

in ferce

1. Qs

3. 4, 5.

8.0 IMDUSTRIES OTHER THAN THOSE
IN 5.0

8,1 OTHFRS (i.e, other than those
included in 4.0 to 8,0)

9.0 TOTAL FOR ALL SECTORS
7.0 ¥+ 8,0 + 8.1

9.1 Of total at 9,0 for exports
(9.L1+ 9,1,2)

Of which

9,1.1 Pre=-shipment credit

9.1.2 Post-shipment credit

* (1) Short-temm loens refer to those granted for a pericd of 15 months and term
loens are those granted for a pericd of mcre than 15 months,

(ii) If crcp lcans are granted in the form of running eccounts such as cash credit,
the outstandings should be reported under ccls., 1 end 2 end not ccls. 3 and 5,

@ Strike off whichever is not appliceble, There should be an indication ebout the

year under reference,
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Schedule No.2 A (Concluded)
(Amount in thousands cf Rupees)

Particulars of availability of subsidy from Government should be given in a
Statement in the following form sppended -tc the schedule. The neme, eddress
end unifcrm code number of the Controling Office should be given prominently
at the top of each page of the statement to facilitate identification of the
office in case the statement gets detached frcm the schedule at any stage in
the course of prccessing the date.-

Descripticn of the Amount advanced by Amount of subsidy Amount of subsidy

lending schemes bank to be disbursed by actually disbursed
Government
(1) () (%) (4)
Signature H
Name 3
Designation H

Date
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LEAD BANK SCHEME ~ IMPLEMENTATION OF DISTRICT CR&DIT PLAN/LENDING TO PRIORITY

SECTORS

Schedule No,2B s Consolidated Progress Report for all Branches as on last Friday

of June/December @

1.0 Identification

UNIFORM CODE NO,

1.1

Name of Credit Institution and Address

of the concermed Controlling Office 1 -

| PART I PART 1T

CaDE
142 District
1.3 State :
1.6 Number of branches X

in districts

2,0 General

4 Le

. oy e
241 Number of villages,dovered

by the bank's, branches:

2¢3 Number of primary co~opera-

tive agricultural credit
societies.ceded s - -

25 Number of Farmers' Service

Societies set up by or
attached to bank 13

2.2 'T-otél Number of advances accounts
in villages mentioned in 2,1 3

2.4 Of which number financeds

3.0

Deposits/Credits (Summary position)

(Amount in thousands of Rupees)

3¢1 Deposits (excluding inter—

bank deposits)
3e1.1 Number of Accounts

3.1.2 Amount

3.2 Outstanding Advances .

(excludirg inter—bank
advances)

3,2.1 Number of Accounts
(Col.1 + Col.3 fram
9.0)

3,2.2 Amount (Col.2 +
Col.5 from 9,0)

3.3 Credit-Deposit Ratio(%)

3e¢4 Outstanding Advances to

Priority Sectors

3.4o1 Number of Accounts
(Col.1 + Col.3 from
7.0)

3,4.2 Amount(Col.2 +
Col.5 from 7.0)

RURAL SEMI~ URBAN METROPO- TOTAL
URBAN LITAN
1 2 3 4 5
Y x X X X X
° x X X X X
. x x X X x

Strike off whichever is not applicable.

Mention the year.

This consolidated return is to be filled in by the Controlling Office of the concerned
credit institution on the basis of Schedules No,1B received from branches.

Commercial banks should fill in all the items while other financial institutions should
fill in item 1 and items 4.0 to 9.1.2 orly.



Scheduls- No.2B(Cont inued)
(Amount “in thousands of Rupees)

FURAL ~ SEMI-.  URBAN  METROPO-  TOTAL
| URBAN LITaN

1 -2 3 4 5

3,6 Outstanding Advances
under DRI Scheme . e x X X ' X

34641 Number of Accomnts o+ o o

3.6.2 Amount )
Of which to SCs/STs ¢ « « X X X X X
3.6.3 Number of
Accounts ¢ o0
3_0604 Amount o 0 0
Rttt Sttt il G T OF Which
Agriculture S5.S.I. priority  Total under
sectors - 20-Point
Programn
1 2 3 4 5

3,7 Number of applicafions for
priority sector advances o+ o o X X X X p 4

3¢7s1 pending at the end
- of the previous quarter

3472 Teceived during the quarter
3,7,3 sanctioned during the quarter
3,744 Tejected during the quarter
3,7,5 pending at the end of the.. -
© .quarter . _—
(307014 30742 = 347.5-= 3.7.4)
_0f which o e o X > & X X X

3,76 pending for more than
a month ¢ o0

Note s+ Data on outstanding advances to SCs/STs (3.5) probiﬁed for in Schedule ‘No,24
are not required to be given in this schedule.



SchaduleNo. 2B (Centimed)

-0 (Amount in thousands of Rupees)
40 to 9.1.2 Deployment of Funds (as on last Friday cf the period under referencs)
T T T T T T T SHORIZERY, | WORKING C.PIT.d SHORT-TERM CF JLLTZVE W0'iiies C.PIPAL FINANCE CREDIT PLaN FOR THE PERIOD  ANNUAL ACTION. PLAN FOR THE
LOANS AND FINJICE LOANS AND DI53URSESHANTS (for-running accounts like 1980-82 YEiR 1980/1981/1962 @
TERM LOANS # (fer running TERM LOANS ®  OF TZRmM LOaNS- . cash credit) (Share of the Institution) (Share of the Instituticn)
acosunts like ONLY ADDITIONAL CREDIT LIMITS
cash credit) SANCTIONED
— e® Disbu ts S D Janue-  Sin en- Short-term Working capi= - W -
June, T Juns/D Dis 8 Since commence- During Jan ce camm Short-term orking capi:
/> ; during January rent ef Credit ary-Juns/ cement of loans and tal finance loans and tal finance
—June/Jamary- Plan i.e. January- Credit Plan term loans (for rumning  term loans (for running
December @____ January 198G December @ i.e, Janugry accounts like accounts like
- £111 June/ 1980, 5111 cash credit) cash credit)
Decenter @ Jure /Dece~
- mber @
}r——.— T—— -
ounber Bal — n;::tf::: ggnbe! ametot g;nber Amount Numher Amount  Number imount Nuuber imount Number Total Number Amount MNumber Total
hcem out— of of oub= .Loc= Aoe= uoc— Zg - Xf to be  of amount of to be  of amount
ounts stam  cc-linitsstan-ounts ounts ounts ounts e s hocm  of ad- Aooe  dis= Mo~  of ad-
ding o i ounts bursed ounts dition- ounts bursed ounts ditional
nts force a 1i- limits
;‘ei"’ to to be
sanc—
e g g e 2.2 T
7 8 9 10 1 12 18 18 18 6 F S i e
40 AGRICULTURE AND ALLIED 4CTIVITIES

{Total i.e. 4.1 + 4.6)

4.1 Agriculture
(4.2 + 4.5)

4+2 Agriculture=Direct Finance
(4.3 + 4e8)

4.2.1 Of which for weaker section §
4e3 Agriculture=Direct Finance—

Crop Loans/Short~term Loans

4.3.1 0f which far weaker section @
-4 lcricultm-nimct

Term Loans (4.4.2 to 4.4 9)

4.4¢1 Of which for weaker section ]

- OF TERM 10.NS 4if 4.4

4.4.2 Irrigation Loans

4.4.3 Bquipment loans

4.4.4 Plough animals

4¢4.5 Land Development Loans

4.4.9 Others

r.S kriculture—lndnvet Pinance
(4.5.1 to 4.5.9)
Of which eredit far
44541 Distribution or fert:
o i rtilisers
4.5.2 Bleotricity Boania
4.5.3 Famers through FCS S/LAMPS
ceded to cnmgmial/{znks
445.9 Others

1-€ ACTIVITIES ALLIED TO ACRICULIURS
4e6.1 + 4.6.3

See last page forexplanation
Weaker section in micultunl sector comprises small and marg:.nal fammgrs with land holdings of 5 acres o




-4 - Schedule No. 2P (oontinued)

Deployment of Funds (as on last Fridey of the period under reference) (Mmount ia thousands of Rupees)
SHORT-TEilN  WOKKING CAPITAL SHOWT-TBiM CUMULATIVE WORKING CAPITAL FINANCE CREDIT PLAN FOR THE PBRIOD ANNUAL ACTION PLAN FOl
LOANS AND FINANGE LOANS AND DISBU. SR (for running accounts like 1980-82 THE YEAR 1960/1901/1962 @
TEiM LOANS®* (for runniog ao- TERM LOANS® MENTS OF cash credit) (share of the Institution) (Share of the Institution)
countg like cash TEXM LOANS ADDITIONAL C.EDIT LIMITS
credit) ONLY SANCTIONED - )
June/ June/Docember @ Disbursements Since commen- During Since commen~ Short-term Working oapl- Shortwberm WorkIng cepi~
Docamber @ during cament of Jamary-Juoe/ cement of lcans and tal finance loang and tal finance
January-June Credit Plan January- Credit Plan term loans (for running temm losns (for running
Japuary-Deo- 1,a, ,January Deccmber @ i, e¢,January accounts like accowmts liks
ember @ 1980, till 1960, till cash cradlt) cash credit)
June/Decen- June/Decen~
ber @ bor @ e
Number Bal- Num- Tots Bal- Number Amcudt Number imount Number Amcunt Number Amount Numbor A.cunt Number Total — Numbor Amount Number Total
of gice ber al apnce of of of of of to bo  of amoaat of to be of amount
Acc- cut- of ano- out- Ace- Ace~ Aco- Aco- Aco-  dls- Aco- of ald= Aco- dls- Aco- of al
ountg stan- Aco- umt. stan- ouonts ounts ounts ounts ounts burssd ouots itlsndl ounts bursed ounts ditiog”
ling cunts of ding limitg al 11-
1im- N to ba mits €o
ite 8AN0= be san
in tiocnad otioned
for=-
_oe e e et e e r e, e e c e e e e - - - _—— !
AT CRT T T TS 8T e 0 10 n- T Tz 1 1415 16 17 10 "18° " "®d”"a "

i? TOTAL IN 4.6 "

4,6,1 Direct Finance (Total)

4,6,2 Of total 1o 4,6,1 cradit for
weaker section =@

4,6,3 Indirect Finance
OF ToTAL IN 4,6,1, FOR
4,6,4 Dairy
4,6,5 Poultry
1,6, 6 FPishery
4.6, 7 Sericulture
. 4,6,9 Others
L,

(Se1 + 5.2)

0f total in 5.0

5.1 Diruct Finande (Total)

of total 1o 5.1, for borrowers with
aggregate 1:\mitg 0o?

5.1, 1 Up - to. Be 5000
5.1.2 Above s, 25,000 to Rs.2 lakls
5.3 &b VS Rs.z_lakts

st i s TSR A it a1)

OF TOTAL IN 5.0 FOR

- . q
58 Artisans/Craftamon/Village/Cottége
7"’ Indvetries (excluding 5.4 and 5.5)

5.4 Tiny Sector (excluding 5.3 amd 5+5)

*  Weaker seotion in the allied activities gector aciprises porsons engeged 1n allied activitles where borrowel limits for such activitiem do not exoeed Rs, 10,000,
@ Weaker geotion 1n the amsall-scale industrial sectir canprises all small-scale induetries with limits up to and indrelve of Re. 25,000,




ployment of Funds (as on last Friday of the period under reference)

- 42 - .
Schedulefl No.2 B (Continued)

(Amount in thousands of rupees)

SHONT ~T'ERM WORKING CAPITAL SHORT-TERM CUMULATIVE VWORKING CAPIT®S, FINANCE CREDIT PLAN FOR THE PERIOD ANNUAL ACTION PLAN PR
LOANS AND FINANCE LOANS AND DISBURSEMENTS (for running accounts like 1980-82 THE YEAR 1980/1981/1982 @
TERM LOANS*  (for running accounts TERM LOANS* OF TERM cash credit) (Share of the Institution) (Share of the Institution)
like cash credit) LOANS ONLY ADDITIONAL CREDIT LIMITS
SANCTIONED
June/ .June/ Disbursements Since comm- During Since comm-_  Short-term WOrk%p cag:l'— Short-tern Working capl-
December @  December @ during encenent of January-June/ ehcement of loans and ?,l ifancs  loans an tal finance
January-June/ Credit Plan January- Credit Plan term loans or r:m?l:ilg( term loans (for running
January- i.e.,January Decemwber @ i.€.,January accounts .L3X& accounts like
December @ 1980, til1 1980, till cash credit) cash credit)

June/December®@ June/December@

T fTumber Amount flumber Amount Number Amount Number Amcunt fumber Total ~Number AMOUNT fTumber Total

Humber Bal- _ Number Total pBal-  Number smoun T
of ance of amount Eijz;e - of ’ of of of of to be of emount of t9 be of amount
Acco- outstt- Accou- of outst-"Accoun- Acco~ Acco- Acgo- Ac:o- diszu- Ac:o- ?fiaddai Ac::— f-t:zu- .‘5;;::- ié‘igﬁ:;
i y t unts unts Tse unts itional un
unts  andimg nts i.i.;mits andingnts unta unts J Liohe Tidona
force to be to be
sanct- sanct-
ioned ioned
1. 2 3. 1, 5. 6. 7. B. 9. 10, 11, 12, 13, 14, 15. 16, 17, 18, 19, 20. Zl,

545 Olher small=scale industries
(e::21luding 5.3 and 5.4)

0f total in 5,0

9.6.1 Cction Ginning and
Pressing Factories

5.6.2 H:ndloons

5,3.3 Pcwerioons

5.6.1 ¥hnAdi

5.6.5 Vegetable 0il Extraction
5,6.6 Gur Making

3.6.7 ¥handsari Units
5,6.8 Food Processing Units
5.6.9 GCoir Workers

5.7.0 Leather Workers

5.7.1 Wood Workers

5.7,2 Metel Workers

5,73 Other Handicrafts
5.7.4 Others

'6,0 INDUSIRIAL ESTATES (Total)
6.1 SMALL DOAD AND WATER TRANSPORT

6.1.3 to 6.1.7)
$.1.1 Of total at 6,1 for borrowers
with single vehicle

Of total at 6.1

6.1.3 Taxl
6.1.4 Truck

# Data for 6.1.2 are required only in Schedule Is No.2 & and not in Schedule No.2 B -



Doployment of Funds (es on last Friday of the period under refsrence)

-43 -

Schedule No,2 B (Centinusd)
(Amount in thousands of Rupees)

SHORI-TERM  WORKING CAPITAL

SHORT-TEARM CUMULATIVE WORKING GAPITAL FINANGE CREDIT FLAN FOR THE PERIOD ANNUAL ACTION PFLAN FOR

6,1,5 Bus
6,1,6 duto Rickshaws and Tempos
6,1,7 Otucrs

6,2 51l IRADE (Total)

€.3 Shall BUSINESS (Total)
6.

. " !
II20NS (ictal)
/.5 EDIATION (Total)

€.3 %n_‘w:x_ug_m
6,3.2 + 6,6,3)

6,6,2 Mrect Floantce (Total)

6.6,3 Indlrect Fibance (Totel)
6.7 CUlSWEIION LOANS (Total)

6.1 QTICS (4,0, , othor than those
included in 4.0 to 8.0}

9,0 | R_ALL _SECTORS +
7.0+ 8.0 + 8.1)

9,1 Of trtal at 9,0 for axports
(9.1.1 + 9.1.2)

9,1.1 Pre-shiment Crelit

0,1.2 Post-shimment Credit

LOANS AND FINANCE LOANS AND DISBURSEMENT (for running aceounts 1ike 1980-82 THE YEAR 1930/1981/1982
TERN LOANS # (for running TERM LOANS ® OF TERM LOANS cash credit) (Share of the Ingtitution) (Share of the Inatitution)
accounts 1like ONLY ADDITIONAL CREDIT LIMITS
cash credit) SANGTIONED
June/ Juue/Decamber Disbursements Since commeb Duribg Slnce commen- Short-term Working cepl- Short-term , Working eapl-
Decamber @ during cement of Cre-January-June/ esment of Cre-1oans and tal finance 1loans and tal finance
Ja.nua.ry—.l’une/ dit Plan i.e, sJanuary- dit Plon i.€e term 1cars (for running term loang (fOl' running
January- Jan, 1980 t11} pyeanbare Jan.1980 till - accounts 1ike aceounts 1ike
December June/Decenberd T June/Decepber@ oash cradit) cash crodit)
S eee—— L m——mm———— .
Number Dal-  Number Total Bal- Number Amount Number Amount Number Amount Number Amount Numbor Anount Number Total Number Amount Number Total
of aoce of amount ance aof of of of cf - tote of amount of to ba of amount
Aco- out- Aco- of out-  Aco- Aco- Aco- Aec— Aco-  dis-  dco-  of ald- Aco- dls- Aco- of ad-
ounts stan- ounts limits stan- ounts ounts ounts ounts outts bursed ounts iticnal cunts bursed cunta 3Iitiomal
ding ia diog limits limits
force to be to be
sanc- gato-
ticned tioned
i 2 3 4 5. & L e, 5 W, 1. 12, 13, 4. 15. 16, 17, 16, 19, & 2,

"'~"""""""'}'\"' """""""""""""""" TTTTeTEEETTEEEETTT T
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sdote ¢

Schedule No.2 3 (Concluded)

(1) short-term loans refer to those granted for a period of 15 months and %orm loans are those granted for a period of more than 15 menthg,
(11) If crop loans are granted in the form of running accounts such as cash credit, the peak outstanding during the pericd under reference should
be treated as disbursement for the purpcse of reporting under column 7, The outstandings should be reported unler cols. 1 end 2 and not in 3 and S.

Data under columos 6 to 21 are not required for items 8.0 to 9.1.2,
strike off whichever is not applicable, There should be an indication about the year under reference,

Particulars cf availability of subsidy frem Goverment should be given in the followinz from in a separate statement appeneic? tc the
schedule. The name, aliress and uniform eode mumber of the Contr:il-a; Oificeshouldbe given prominently at tho top of each page
of the statement to facilitate identification of the Contrellin: Or:ict in ecase the statement gets detached from thz sche ule at any stage in the course

of processing the data

Description of the Amount alvanced Ariount of subsidy to be Niount of subsidy
lending schemes by bank disbursed by Govermment actually disbursed
(1) (2) (3) (¢)
3iznature
Hame
Desdgnation

Date



LEAD BANK SCHEME
SCHEDWLE NO.3 — RECOVEHRY OF ADVANCES DURING THE YEAR ENDED JINE
(statement for branch)

1.0 Tdentification

1,1 Neme and Address of Branch :
lcopE
.e— 1.2 District
tart .I_ _Q"”— - 1.3 stats st
N IFORM CODE NO. 1.4 Name of Development
’ Bleck .
1.5 Population Group of !
Branch + :
Recovery Performeance
(moumnt in thousends of Rupees)
Total Demend Collection j Overdues :
SECTORS - Percan
No. of goount  No. of anomt 1 year or less 1-3 years More then 3 years Total of Col.t:ge
Accounts Actounts No. of Znount No. of Anount No. of amount No. of amommt  to Cal.2
Actdunta - jceounts . 4ccounts Accounts
) ’ (54749) (648+10)
T z 3. o 5. z- 7 5 5 (2 1T, 1z .

2.C Jgricilture (20.1 + 20Q.4)
2.0.1 Direct Finance (20.2 + 20,3)
Of which

2, 0.2 dgriculture — Direct Finance -
Crop loans/Short—term loans

2.0.3 agriculture - Direct Finance -
Term loans

2,0.Z Indirect Finance
£.0.5 Of 2. 0.4, through co-operatives

2.1 aetivities allied to Agriculture
(i.e. ddiry, ete.) (2.1.1 + 2.1.2)

Jf which
i.1.1 Direct Finance
1.2 Indirect Finance
2.1.3 of 2.1.2, through co-operatives
22 grgll-Scela Industry (2.2.1 + 2.2.2)
Of which
2. 2.1 Direct Finance
2.2.2 Indireet Finance
23  Idustrisl Estates

24 Arall Road end Water Transport
Operators



Schedule No.3 (Coancluded)
(amount in thousands of Rupees)

- Total Demand Collection “Gverm
o, of amount . =
SECTORS accounts l‘:googts aount W 1 year or less 1-2 years More than 3 yeérs Total cl::rgglni:ge

Ne. ol amomnt Ko, of  anount ' .

: . Ne. of ]
Accounts Accqunts Acco?mts anomt, Ngc‘:o&fta Anoumt fo .2
- - . B 5+749)  (648+10)
b 5. 6. 7. 8. 9 10, 11. 12 13,

"% 5,1 Reteail Trade

2.5,2 Snell Business

2.6 Professionael and Self-Bnplcyed Persons
27 Tucation

28 Housing Leans
(28,1 +28.2)

Of which
2,8.1 Direct Finance
2,.8.2 Indirect Finance
29 Consuarption loens

3,0 Total for Priority Sectors
(20 to 2.9)

3,0.1 Of 3.0 those under DRI Scheme
oD Inductries other than thecse in 22
5.0 Others

6.0 Grand Total
(39 + 4.0 + 5.0)

@ Mention the date and the year.

This annual return is to be filled in for the year July-June by (1) each branch of commercial banks (including Regicnal Rural Banks) amd (ii) branches of
such other financial institutions (e.g. Central Co-operative Banks) as are participating in the implementatisn cf District Credit Flan.

Data under cdlunns 1 to 4 will relate to the position existing during the year while those under cclumns 5 te 12 will refer to the position as m the last

working dgy in June of the year under reference.

+ Mention whether Rural/Sani-urban/Urban/Metropolitan.
Signature

Name H
Designation 3

Date :
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LEAD BANK SCHRFD
SCEDULE NO.4 = RECOVERY (F ADVANCES DURING THE YEAR ENDED JUNE @

Cernsclideted Statement for all 3renches

1,0 Identification

1,1 Neme of Credit Institution end Address of the concerned Contrclling Office; CDE
1.2 District
— e 1,3 State s
Pert 1|Part I
ULTPORM CODE MO \ 1,6 Mumber cf branches ccvered in the schedules X
teccvary Perfcrmance
;‘ﬁ;?nen;ud T o CALestion Cemdnes (fmount in_thousands of Rnpe:S) -
04 O cun’ e O Amcunt 1 year or less 13 Yoars T = — ercentage
SECTORS Aocounts Accounts No. of  Mncunt Tc, of  Amcunt — i—kﬁr'eéfﬁhm‘km%ﬁﬁs‘ Yo, of e e
Acccunts Accounts Acowurnts Acf.:cunts tc Ccll.2
7
Le 2 Do Se 8s 7 8, A 10, '(TH;')__ 6*820 i3

2.0 Agriculture (2.0.1 + 2.0,4)
2,0,1 Direct Finemece (2.0.2 + 2,0,3)
Qof which

2.0.2 Agriculture - Direct Finance -
crcp lcans/Shert-tern lccns

2.0,3 Agriculture - Direct Finance -
Term Loans

2,0,4 Indirect Finence
2.0.5 of 2.0.4, thrcugh cc-cperatives

2,1 Activities allied tc Agriculture (i.0.
diery, etc.) (2.1.1 + 2,1.2)

uf which
2,1.1 Direct Finence
2,1.2 . Indirect Finance
2.1.3 of 2.1.2, through cc-cporative:
2.2 Smell-Scals Industry (2.2.1 + 2.2,2)

of which

2.,2.1 Direct Finance

2.2,2 Indirect Finance
2,3 Industriel Lstetes
2,4 Smell Roed and Water Transpart Opuratcrs
2.5.1 Fetail Trale
2,5,2 Small Business
2,6 Prcfessicnel epnd Self-Employed Peracns
2,7 Edvcatiom



Schedule No.4 (concluded)
(Mmount in thousands of Pupees).

Total Demand

Collection

Overdues Percentage
SECTORS No, of Anount Mo, of hxoint 1 year or less 1-3 Yeers More thaen 3 Years Total t.of goi.;z
D t. o Gol,
Accounts Accounts No. of daount  lNo. of Anount  Ne, of Ancunt  No, of Amcun
Accounts Accounts Acccunts Accounts '
(5+7+9) LG'FB‘FIO!
1, 2 3. 4, S, [ 7. 8. 9. 10, 1, 12, 13,

2.0

i'-lcusihg loans

2.€.1 + 2.8.2)

{ R} A7
2.8,1 Direct Finance
¢.8.,2 Indirect Finance
Casumption loend

fotel for Priority Sectors (2.0 tc 2.9)
3.0.1 of 3,0 those under DRI Scheme

Industries other then those in 2,2
Others

Grard Total (%.0 + 4.0 + £,0)

@ Menticn the date and the year.

This annual return is tc be £illud in for the year July-June by the Centrellin Cffice of eech crodit irstitution end will include
ecnsclidated dets Lor all its branches in the district.

This is t2 be p.op

=G cr e basis cof Sciicdules lic,o raceived from braiches.

Date under cclumns 1 to 4 will relate tc the pcsiticn existing during ihe year whiie thcse under colums & tc 12 wili refar tc the
positicn as cn the last werking dey in June of tho year under reference,

Signature s
Neme s
Designation s

Date s



49,

SCHEDULE NOLTPP 1 -

PROGRESS REPORT OF BRANCH OF COMMEIRCIAL BANK ON CREDIT ASSISTANCE FOR IMPLBMENTATION OF

1, IDENTIFICATION

20-POINT PROGRAVME (A5 ON LAST FRIDAY OF MARGH/OUNE/SEPIESEW/RICEWE®

13 State ¢

1.2 Districts
Code @

Codes ______.

Pact 1] Part 11}
Uniform Code Ne ‘

1,1 Name and Addresss Code ¢

. 1¢4 Name of Development Block 3

1.5 Population Group of Branch¥:
Code 3

DIRECT/INDL RECT GREDIT AS3ISTA GE FOR 20-POINT
PRQOGR AMGE Zas on last Friday of the period
urder reference)

2.

(smount ir thousands of Rupees)

WRKING CAPITAL FINANCE
(for running accounts like
cash credit)

SHORT~TER! LOAMS
AND TER.i AOANS +

semerts

_during the pexiod)

LLATIVE DISBURSE~ YORKING C/PIT..L FINAFCE (for running
'TS OF TER. LOAMS accourts like cash credit)- Additioral
credit limits sanctioned)

i.i-a‘rch/Jum7septen- March/June/September/Decem~ J2anuary=June/Janua- Fron commencemert  Duri ~g Jaruary-June/ Since _comme ncement
ber/Decembe 1@ bex® ry-Decenber® ____ __ of Credit Plar i.e., Jaruary-Decenber® of Credit Plan ieeey
January 1960 till Jaruary 1980 till
— —_—du mbe 1€ . Jure/December@——-—
No. of Balarce Noe of Total Balarce Noe of Apount No. of Amount No. of Amount No, of Amount
sccounts outstand= Accounts amount of outstand- Accounts Accounts hccounts hceounts
ing limits in ing
force
| 2a e -4s .. Se . _ . be_ ... Ta _..__Be _._._.9 _ ___10, 11, 126 134

2,0l Fair price shops/Corsumer co-operatives and super
bazars (not including 2.09) (Point Nc.l)

2402 Identified landless labourers and others
allotted surplus land and orzal share=croppers
given recorded rights in land (Point No.2)

2403 illottees of house sites amongst landless and

. weaker sections (Point Mo,3)
“’2‘3’5& Identified releascd borded labour (Point Mo.d)

2,05 Identified beneficiavies of liguidation of rural

indebtedness (excluding 2,02 and 2.04)(Point No.5)
Hinor irrigation (excluding assistance granted
for this purposc to categories at 2,02, 2,04 and
2,05) (Point Mo.7)

Loan assistance to industrial units/electricity
boards and undertakings for sctting up of

power plants (Point i'0.8

Hardloan weavers (Point Mo.9 )‘

Individuals/FRair Price shops/Consumer

co-operatives for supply of controlled cloth

(not included in 2,01) (Point No.l0)

Mational permit holders (Point Mo.l6)
Consumer co=-opcratives at educational institue
tions and book/stationery store run by
schools/colleges (Points No,18 and 19)

Total (2,01 to 2,11)

Of which-

Direct finmance

Indirect fimance

2.06

This return is to be prepared for each branch of commercial bank and p2ssec on to its oun controlling office.

@ Strike off whichever is not applicables udention the yeare

* Mention whether rural/semi-urban/urban/metropolitan,

+ Short=~tem loans refer to iiose granted for a period of 15 months and temn loams are tiose granted for 2
form of running accounts like cash credit the peak outstanding amount during the pericd under reference should b
under ®W1l.7. The outstanding number of accounts and amount as on the last Friday of June/December will, in such

period of more than 15 months.

Coluins 6 to 13 are to be filled in only twice a year, as on the lagt

Friday of June and December,

If crop loans are granted in the

¢ treated as disbursement for the purpose of reporting

cases, be reported under cols.l and 2, respectively,
Signature 3
Name s
Designations
Date s



SCHEDULE NOGTPP 2 =~

le IDENTIFICATION

COBOLIDATED PROGRESS REPQRT_FOF
m 19y OF 20-POINT PROGRAN

50.

OLIDATED PROGRESS REPQRT FOR ALL BRANCHES OF Wi

1,2 Districts
Codes

l.l Name and Addresss:

JPart I Part 11

Uniform Code No.

143 States
Code

146 Nos of Branches covered in Schedules

2. DIRECI/INDIREGI GHEDIT 75313TAi GE FOR 20-POINT
PROGRAMME (as on last Friday of the period
urder reference)

shunt in thousands of Rupees)

SICRT-TERI LOANS
A'D TEIM LOANS

ShodT Tisti LOAIS
A'D TE1 LOA!S
(Dishursenents

during tie :riod)

VCRKING CAPITAL FIMANCE (for
running accounts like cash
credit)

TRXING CHIiTAL H HANCE (for running
accounts like casii credit )= Additional
cra”it linits sanctioned *

DWLAIVE IS
MENT OF TE. Lu

Janusry-June/Jan~-

% During January- Since commencement

Harch/June/Septem- HMarch/June/September/Decem~

l;er/ggembé@p ber® vary-Decembes®____ of Credit Piar i.e., June/Jaruary- of Credit Plan i.e.,
January 190 ¢i'l  December® January 1980 till
June/Decenber® __ __ Jure/December®._

No. of Balance No, of Total Balance ilos of smount No. of Aamount MNo. of Amount No. of Amount

Accourts outstand- Accounts amount of outstand- Accounts Accounts nccounte ficcounts

ing limits in ing
la 20 e Qe _.DBe _.___.. 6.':: R 2 84 e 10, 1l 12, 13,

2401 Fair Price shops/Consumer co-operatives and super
tazars (not including 2.09) (Point No.l)
Idertified landless labourers and others alllotted
surplus land and oral share—croppers given
recorded rights in land (Point No.2)

Allottees of house sites amongst landless aprd
weaker sections (Point 1o.3)

Identified released nonrded 1asour (Point Moeed)
Identified beneficizries of liquidation of ypural
indebtedness (cxcluding 2402 and 12.07)

(Point 1o45)

Miror irrigation (excluding assistance granated
for this purpose io categories at 2,02, 2,044 apd
2,05) (Point No.7)

Loan assistance to industrial units/clectriccity
boards and undertakings for setting up of poower
plants (Point No8)

Handloom weavers (Point No.9)

Irdividuals/Fair Price shops/Corsumer co—opoera—
tives for supply of controlled cloth

(not included in 2,01) (Point No.l0)

National pemit holders (Point No.16)

Corsumer co-operatives at educatioral instittu~
tions ard book/stationery store run by schoaols/
colleges (Points Ho,l8 and 19)

Total (2,01 to 2.11)

Of whieh

Direct finance

Irdirect fimnce

2402

2.03
2.04
2405

2,06

2.10
2.11
2.12

2,13
2.14

This consolidated return is to be prepared bby the Controlling Office of cummercial ba:k on the basis of Schedules No

Columrs 6 to 13 are to be filled in only twidec a year,

as ou the last Friday of June and December .

© Strike off whichever is not applicable. iierntion tihe year,

+TPP 1 received from branches.

Signature
Name s
Desigmations
Date s



51,

SCHEDULE MO,TPP 3 - RECOVERY OF ADVANCES MADE UMDER 20~POINT PROGRA HE DURING THE YE:R EVDED JUNE@
“(STATEEMT FOi BRANCH)

Lo IDBITIFICATION e : 5 — . —_— —m
1.1 Name and 1.2 District: 1.3 States __________ 144 MName of 15 POpUlatIOn Group
addresss, ___ oo e o Development Blocks __ . _____ . of Brancht +___
Codes _ ___ _______ Codes______ . Codes __ ___..... Code: __ .o
_F_a_rt L_| Pait 11
R
Unifox: Code No..
2, Recovery Perfommance . (Amount in thousands of Rupees)
oo o Total Demand Collection ____' Total_ Ovexdues Percentage of

No. of Anount  No. of Awount No. of Anount  (ole6 to Col.2

Accounts ee—e Occounts .. .... Accounts :
——— 6 4.4 o s )]L' 2. 3L _‘_&o.___" __E)_L 6. 71

2401 Fair price shops/consumer co-operativesand super bazars
(not including 2.09) (Point No.l)

2402 Identified landless labourers and others allotted surplus
land and oral share-croppers given recorded rights in
land (Point No.2)

2403 Allottees of house sites amongst landless and weaker
sections (Point No.3)

2.04 Identified released bonded labour (Point No.4)

2,05 Identified beneficiaries of liquidation of rural
indebtedness (excludirg 2,02 and 2.,04) (Point No.5)

G S .. 8 RS - —

@ Mention the date and the year.

This annual return is to be filled in for the year July=Jure by each branch of commercial bank and passed on
to its own Controlling Office. Data under colum-s 1 to 4 will relate to the position existing during the
_year while those under columns 5 and 6 will refer to the position as on the last working day in June of the

"year under reference.
+ iiention whether Rural/Semi-Urban/Urbar/Metropolitan.




52, SCHEDULE NOLJTPP 3 (Congld..)

(Amount in thousands of Rupees)

S STE . B M D e ST VTN SRS NI 2T S RN A - - aa—

ection . . Toxal Ovexdues  Percentage of

—__Total Demand __.___ _ Coll

No, of - Amount MNo. of Aoun No. of Amount  Col.6 to Col.2
Accounts . ... . Accounts . .. LACCONDES o
- e i I K TSR . N T A bs .. 1o -
2,06 iiinor irrigation (excluding assistance grarted for this
purpose to categories at 2,02, 2,04 and 2.05)(Point No7)
2,07 Loan assistance to industrial units/Electricity Boards
and undertakings for setting up of powexr plants
(Point Mo.8)
2,08 Handloon weavers (Point Mo.9)
2409, Incividuals/Fair price shops/Consumer co-operatives for
supply of cortrolled cloth (not included in 2401)
(Point No.l0)
2.10 Natioral pemit holders (Poirt !0,16)
2,11 Consumer co-operatives at educational institutions and
book/s tationery’ store run by schools/colleges
(PointBNo.18 and 19)
2,12 Total (2,01 to 2,11)
Of which
2413 Direct finance
2.14 Indirect finance
Signature
Name H
Designation 3

Date $
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SCHEDULE NOJIPP 4 - CONSOLIDATED STATEB'T ON RECOVERY OF ADVANGES mADE BY ALL BRAJGHES_ OF COQMMERCIAL BANK

L T U I ey

UNDER 20-POINT PROGRAi#E DURING THE YEAR £DED JUNEC

1, IDENTIFICATION ——

1.1 Name and 1.2 Districf:n 1.3 State: . 1.6 No, of branches
addresss, covered in schedules

Sy g ¢ o St . o o —

Code ¢ _ Code

IPart,I Part II
Unifom Code No.|

2+ Recovexy Perfomance ‘ : (Amount in thousands of Rupees)
T - Total Demand __. _.Lollection Total Overdues  Percentage of
No, of Anourt No. of Anount Hoe of Anount Col.6 to Col,2
Accounts _______ Accounts ________. Acgounts -
-—— P - — lo 2. 30 ,‘4q_ 5.‘_ 6L 7. B

24,01 Fair price shops/bonsumer co-operatives and super bazars
(not including 2.09) (Poirt No.l)

2402 Identified landless labourers ard others allotted surplus
land ard oral sharve-croppers ¢iver recorded rights in land
(Poirt No.2)

2,03 Allottees of house sites amongst landless and weaker
sections (Point 10e3)

2404 Identified released borded labour (Poinrt No.4)

2405 Identified beneficiaries of liquidation of rumal
indebtedness. (excluding 2402 and 2.04) (Point No,5)

2,06 Minor irrigation (excludirg assistance granted for this
purpose to categories at 2,02, 2,04 and 2.,05)(Point No.7)

—n o o> -

OO - S G — -

@ iiention the date and the yeare This- consolidated return is to be filled in for the year July-June by the Controlling office of
comnercial bank on the basis of Schedules No.IPP 3 received from branches. Data under columns 1 1o 4 will relate to the position

existing during the year while those under columns 5 and 6 will refer to the position as on the last working day in June of ‘the year
under reference,




54
SCHEDU [E NO,IPP 4 (Conclda.)

(Amount in thousands of Rupees)

*vasen mews

Total Demand - CalTect_i_o;l e Total Overdues __ Percentage of

No .of Anount  No, of &mount  No, of Amount  Col.6 to Col,2
Accounts  _ ______ Accounts . .. . _ Accounts  _ . __ __ ———
RS A S S S AT D S SIS b Rty e l._ -—-2'!—«--;-'- - 3. : ';- 4. 5. 6‘,-. :7 S

2,07 Loan stiétance to indus trial_‘,'u‘nits/electricity'bo"a.rds
and undertakings for sgttin‘g up of power plants(Point No.8)

2,08 Handloom weavers (Point Mo.9)

2,09 Individuals/Fair price shops/Corsumer co-operdtives for
supply of controlled cloth (not included ‘in 2.,01)
(Point 10,10)

2,10 National permit holders (Point-No.16)

2,11 Consumer co-operatives at-educditional-irstitutions and
book/stationery store Tun by schodls/colleges
(Poiri Mo.18 and 19)

2,12 Total (2,01 to 2.11)

Of which

213 Direct finance

2414 Indirect finance

. Signature s
Name .

*e

Designation
Date s

sa/-



56,
SGHEDUI.R NA PR 1 . ADVANGRA TA PRTART TV otrinsa
(Provisional/final return as on last Friday orf
March/June/3eptember/Decenbar @)

1. Identification

1,1 Name and adéress of CCDE

head office of bank:

1.2 No. of branches/offices X

covered 1n the schedule

2. Advences (Summary Position) (4&mount in thougands of Rupees)

As on last Friday of Merch/June Disbursements of

'Sgaptember/ December @ short-term 1loang/
cerop loang and
term loans during

J anuary-June/
J anuary. December@
No, of Balance Of which for No., of Amount
Acc- outst—- weaker section Aco-
outits anding (Direct Finance) ounts
+ .
No, of Bal ance
Aco- outst-
ounts  anding
1. b '_2_', 3. 4. 5. 6.
2.1.0 Agriculture and allied activities
(21,1 + 2.1.4)
Of which
2.1.1 Agriculture (2.1.2+2.1.3)
2.1.2 Direct finance oo
2.1.3 Indirect finance .o X X
2.1.4 Allied activities
(215 + 2.1.6)-
2.1.5 Direct financs .es
2.1,6 Indirect finance .., X X
2.2.0 Small-scale industry
(2.2.1 + 2.2.2)8§
20 2. 1 Dil'ect finance o0
2.2.2 Indirect finance ‘.o
2.3.1 Industrial Estates soe
2.3.2 Smell Road and Water
Transport Operators oo L X
2.3.3 Retail Trade .- ... vee £ £
2. 304 mall BU.sinOSS oo oo ‘

2

Strike off whichever-is not applicable., Meation the year,

Thig return is to be prepared by the head office of each commercial bank
(including Regional Rural Banks) on the basis of consoclidation of data collected
through Schedules No., 2A and No., @B. The return should include data for all

l?rarlxgges/gfgices in thi cougii::‘lt'y.
includes data on export cre . ias
This is required fog direct finance in respect of agriculture, allled activities

and small-scale industries only.,

Note: Number of accounts in the case of indirect finance refer to those held by tne

ingtitutions through which credit 1s routed. WNumber of accounts held by the
ul timate torrowers may be given along with amount in brackets, if available,

4,

vl the respective cclumas,



Schedule No.»'S 1{Contineed)
(Anount in thousands of Rupees)

As on last Friday of Marc.h 7#uhe Disbursements of
Septemher/Docenber @  short-term
T loans/crop
loans and term
loans during
January=June/
January-December
@

No. of Balance Of which for No. of Amoun ts
Acc- outst- we:ker section acc-
ounts anding (Direct Finance)ounts

No. of Balance
Acc~ outst-
ounts anding

10 2. 3. 40 - 51 60
23,5 Professional and self employed X X
Persons
£.3.6 Education ... ve s X £
2.4.0 tousing Loans (2.4.142,4.2) X X
2,4.1 Direct finance oee £
2.4.2 Indirect finance e £ .
2¢5.0-Consumption loans ooy £ L
2¢6,0 Total for Priority Sectors e ) ¢ X
(2.140 t0-2,5.0)
2.7.0 Total for industries otner than X X X X
those in 2.2.0
2.8,0 Qthers (other than those included & X X X
in 206 ang 2‘7‘0) v ledd '
2,9.0 Tobal for all sectors (2.6éo+ .7.0 £ X 4 =2
. +2.8.
of which 2.5.0
2.9.1 Pre-shimient credit ee. ¥ ¢ L £ ).
2.9,2 Pogt-ghiment credit .,, X X X X

L3% on disbursements are required twice a year under Cols.5 and 6, Disbursements
during January-June should be reported in the retum for “pril-June and those for
the year as a whole in the retum for October=Decenber, For items 2,7.0 to 2¢9.2
colums 3 to 6 are not to be filled In,



& lgriculture - Direct Finence

57,

Schiedule Ne, ps 1 (Ccni;d.)

(Amount in thousands of Rupees)

SHORT-TERM LOALS/CROP TERM .LOANS TOTAL CT ALL LOANS Disbursements of short- Disbursements cf term
___loams = term loans/crcp loans loans during Jamary-
SIATE/UNION Code Total  Of which Totel Of which : Tctal Of which = during Jamary-June/  June/Jemary-December@
THRITORY for weaker for weaker for weaker Jamary-December@
section secticn | section Total Of which Total 0f which
No.cf Bala- Mc,of Bela- lic,of Bala- Nc.cf Bala- Nc.cf Bala- Nc.cf Bela- for weaker ‘ for weaker
Acs nce  Acs nce Aes nce Aes nce Acs nce  MAes nee section section
cut- out- out- out- cut- out- Nc.cf Amc- DNc.cf Amc- No.cl Amo- HNc.of Amc-
stan- stan- stan- stan- stan- stan- A/cs unt. Afcs unt Acs unt  Aes unt
ding ding ding ding ding ding
; 1, 2., 5. 4, &, "8, " %. 8, 9, 1o, 11, “1e, 13, 14, "15, "16. 17. 18, 19, %0,
]

@ Strike of whichever is nnt applica-le. liv

.
GlaCl

s year,



58,

3.2 Agriculture-Indirect finance

Schadile NA PS 1 (Crecdivn,ed )

_(Amount in thousands of Ruf

WCode Distribu-  Loans to Loans to Other types Total
tion of = Electricity farmers of indirect
fertilisers Boards through finance
and other FCs/PSS/
inputs LAMPS fceded
to commer-
State/ cial uLanks
Union 7
Territory No,of Bala- No,of Bala- No,of Bale- No,of Bala- No, of Bala-
hcc- nce  hcc= nce  aec- nce T Ace- nce Acc- nce
ounts Out- ounts Out- ounts Out ounts Out- ounts Out-
stan- stan- stan- stan- stari-
ding ding ding ding ding
- e o
O l. 20 3. 40 5- 60 " 70, ' Bo 9. 10.
3.3 Allied Activities
(Amount in thousands of Rupees)
Code Direct finance Indirect Total Disbursements of shor
0 finance term loans/term loans
ouring January=June/
January-December
State/Union No.of Bala~ Of which No,of Bala- Nc.of Bala= No.of Amo- OF which
Territory Acc-= nce For Weel'ez hcco- nce  hcco= nce  Acco- ynt  for weake
ounts Oyt~ Section unts+ Out- unts Oyt- unts section
stane- NBTE?FEEI;: stan= a?an- (Direct
ding hcco- Nce ding d:Lng Finance)
unts Out- No.of Bala
stan=- Acco~ nce
ding unts Out-
stan
ding
1. . 3. a, 5. 6. Te Be 9, 10, 11, 12,

3 Strike ofr whichever is not applicable, Mention the year,



59

4) 3nall=scle Industiy - Working capital finance

Schedule No« PS ) (Continued)

(wmount in thousands of Rupees)

7] ixtisans/Cral tsmen/ —_—
Village and Cottage Tiny Sector Others

Industries -

Total

state/Whion Territory Gde INo, of Balcnoe  No. of  Balance  No. ¢Z  Balance No. of  Balance Of which for wealer
Accounts outston~ Rcoounis cuisStan= Accounis outstan~ Accounts outst-  Sectien (Direct
ding ding ding andiryg Finarce)
No. of  Balance
Accomnts  eutstanding
. — . o = __ (ew)
1. 20 33 ° '4. '. ‘ 5. oo 6. 7e 8. 90 10.

hoie t Cnly colums $~and 10 are to be filled up for the quartcrs ending March and September.



60. Schedule No. PS 1 (Continued)

4.2 Small-Scale Industry - Short-term loans/Term loans

(Amount in thousands of Rupees)

Artisans/Crafts= Tiny Sector Others

mn/Village and

Total Disbursemnts during @

January-June/January-Decembe r

$tae/thion Territory | Code |(cottage Indus-
tries _
No. of Balance No. of Balance No. of Balance 0« of Balance Of which for No. of Yucunt Of which for
Acco- Qut..  Acco- Qut- Acso= Out-  Accouds oyt Wezker S:ction Acco- Weaker Section
unts Stanh~ unts stan- unts stan=- Kt stan- (Direct Finance)unts (DL rect Anance)
ding ding 2ing dlng  No. of Balanze No. of Amunt
Acco=  Out- Acco-
unts stan- unts
ding
1. 2. a3 4. 5, 6. 7. 8. 9. 10. i1, 12.  13. 14,

@ Strike off whichewr is not applieable.

Mention the year.

Note ¢+ Only colums .Qm 10 are to be filled up foi the quarters ending March and September.,

NI Se



61

43 Small-scale Industry (Direct/Indirect Finance)

Scandule Ma.PS 1 (a0 )

(Amcunt _in-thousands of Rupees)

Short-term loens/ Working capital “Total Uishyra
State/ - Term loans finance scments
Union _ Direct Indirect _Direct = Indirect Direct  Indirect of sho-
Territor No.of Bala- No.,oT Bala= Nb.of Bala- No.of Bala— No.of BalaZ No.of Bala~ 1t +ei..
- Acc- nce Acce pnce Acc- nce  hcce nce  ANec- pee  bece nce loans/
ounts Out= ounts Out- ounts Out- ounts gyt.. ounts Cute OUNtS pgut. term
gz::‘ :z:n‘ Bl aN= stan- stane stan. loans
; 1ng ding dihg u.ng ding uuring
Januavy
June/
January
Decem-
ber 2
No. im-
of oue
Acc-nt
oun=
%S
1 2 3___ 4 5 6 7 B 9 710 11 12 13 14
Jel 1Industrial Estates
(frrouent in thousands of Rupees)
ode Short-term loans/ Yarking capital Disbursements of
Term loans finanswe short-term loans/
No, of Balaence No, cf Balance term losns during
State/Union Territory hccounts outstan= Accouats outsten. January=june/
ding ding January-December@
No, of  /mount
dccounts, ”
-~ 4T T8 6

€e2 Small Road and Water Transport Operators

(hmount in thousands of Rupees)

Code

Short-term loanr/ Working copitei

Disbursements of

Term loans "~ finance short-term loans/
. No., of Balance No. cf Balancz term loans during
Stete/Union Territory Accounts outstan- hccouats outstan- Jenusry-June/
‘ ding Ading January=December@®
No. of  /mount
Jccounts
1 2 J 4 S 6

LY

@ Strike off whichever is not apglicabie.

Mention the year.


pujasoft-p
Typewritten Text
61



5.3 Reteil Trede
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Schedule No.PS 1 (Continued)

(hmount in thousands of Rupees)

Code Short-term loans/ Working caepital  Disbursements of
Term loans - fipance __ short-term loans/
stete/Union Territory No. of Balonce No, of . Balance .term losns during
hccounts outstan- Accounts outsten= January-June/
ding ding January-December @
No. of  /wount
- — hAccounts
1 2 3 4 5 6
9.4 Small Business
(hmount in thousands of Rupees)
Code Short-term loans/ Working capital Disbursements of
. Term loans finance ~_ short-term loans/
State/Union Territory No. of Balance No. of Balance term loans during
hccounts outstan- Accounts outstan- January=June/
ding ding January.December @
No, of  Amount
_ hccounts
1 2 K] 4 5 6
ﬂ-r
I |

3.5

rrofessional and Self-employed persons

(hdmount _in thousands of Rupees)

State/Union Territory

Code

Short-term loans/ Working capital Disbursements of
Term loans finance short-term loans/
No. of Balance No, of Balance term loans during
Accounts outstan- Accounts outstan- Januery-June/

ding ding January-December @
No. of Amount
Accounts
1 2 ] 4 5 6

® Strike off whichever is not applicable.

Mention the yeax,
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5.6 Bducatian
(Amount in thousands of Rupees)
No.of Balance Distursements Quring
 Accounts  “putstanding Jamuary-June/Jenuary-
State/Union Territory Goae December@

No. of Amount

Accounts
1 2 ' 3 4

%.7 Housing Loans
(Anount in thousands of Rupees)

Pirect Finance  Indirect Finance Total Disbursements
No.of Balance No,of Balance No, ¢f Balance during January-
S‘tat?/uni‘m Codsl Accounts outsta~ Accounts ocutsta—- Accounts outsta- June/Jamary-
Territory nding nding nding December@
Dbo Of momt
— dAccounts
12 3 1z 5 6 7 8

5.8 Consumpticn Loans
(Mmount in thousands of Rupees)

No, of Balance Disbursements during
Accounts outstanding January-June/Jamuery-
Stete/Union Territory Code December@
No, cf Amnount
Accounts
1 2 3 4

@ Strike off whichever is not applicable.

Mention the year,



64,
Schedule No,PS 1 (Continued)

6.0 Finance_ for Exports

(Amount in thousands: of Rupees)

State/Unio
Territory

Pre=shipment Post —shipment Total
Code credit credit
No. of Balance No, of Balance No, of Ralance
Accounts Out - Accounts Out -~ Accounts Out -~
s tanding standing standing

10 2. 3. 4. 50 60
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7.0 Credit for Scheduled Castes/Scheduled Tribes
(A= on last fFriday of March/September

Schedule No.PS 1 (Concluded)

)e
{Amount in thoussnds of Rupees)
State/Uninn Code | Agriculture Small-Scale Small road Retail Small Profession~ Education Housing Consumption Total
*urritory (including  industry and water trade business als and loans loans
allied transport self-
1 ectivities) operators employed
persons
No,of Bala- No.of Bala- No,of Bala- No,of Bala- No.of Bala= No.of Bala= No.of Bele- No.of Balo- No.of Balae No.of Bala-
Afcse nce  Afcs, nce  Afcs. nce hfcs. nce  Afcs, nce  k/fcs. nce  Afcs, nce  Afes. nce  h/cs. nce  Afcs. nce
out= out- out- out- out- out- out= out~ out- out-
stan- stan- stan- stan- stan- stan- stan- stan- stan- stan-
ding ding ding ~ding ding ding ding ding ding ding
1. 24 3. 4, S. 6. 7o 8, 9. 10. 11, 12, 13. 14, 15, 16, 17. 18, 19, 20.

@ Strike off .nichsver is not appliceble. Mention the year.

Code numbers 75

Item 1.4 75
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INFORMATION SYSTEM ON IMPLEMENTATION OF
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GUIDELINES FOR CREDIT INSTITUTIONS

Information System on Implementation of District
Credit Plan and Lendihg to Priority Sectors and
for 20-Point Programme

FORMS TQO BE FILLED UP

The proposed information system for monitoring
the working of the Lead Bank Scheme, i.6., the
implementation of District Credit Plan, and lending to
priority sectors and for 20-Point Programme conslsts

of the followlng schedules.

A. FORMS FOR MONITORING THE WORKING OF LEAD BANK SCHEME
AND_ FINANCING OF PRIORITY SECTORS

Schedule No.lA - Lead Bank Scheme - Implementetion of
District Credit Plan/Lending to Priority Sectors -

Progress Report of Branch as on last Friday of March/

September .....

Schedule No,]lB « Lead Bank Scheme - Implementation of
District Credit. Plan/Lending. to Priority Sectors -
Progress Report of Branch as on last Fridey of June/

Decmnber ®scssane

Schedules No,24 and No,2B - These are intended to

present the consolidafed position of all branches of
a:credit institution in a district and are compiled

by the concerned Cortrolling Offices of the branches
by aggregating Schedules No.lA and No.24, respectivelye.

Schedule No.3 - Roecovery of advances during the year -

Stataement for Branch.

Schedule No,4. - Consclidated position showing recovery

of advances during the year for all branches of a
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credit institution in a district to be compiled by the

concerned Controlling Office.

B. FORM FOR MONITORING THE FINANCING OF 20-POINT PROGRAMME
Schedule No,TPP}] - Progress Report of Branch of

Commercial Bank on Credit Assistance for Implementation

of 20-Point Programme (As on last Friday of March/June/

September/Decamber).

Schedule No,TPP 3 - Recovery of Advances made under 20-Point
Programme during the- year ended June ..... (Statement for

Branch) .

Schedules No,TPP 2 and No.TPP 4 - These are intended to

present consolidated position of all branches of
commercial banks in a district and are compiled by the
concerned Controlling Office of the branches: by aggre-

gating Schedules No.TPP 1l and No.TPP 3, respectively.

WHO SHOULD FILL UP THE RETURNS AND TO WHOM TQ TRANSMIT

Schedules No.l4, No.1lB and No.3 dealing with the working of

......

the Lead Bank Scheme and £1ngagiqg_gf_priorityrggctors

are to"be fllled in by (1) all bragchgs ;f cop@é?gial banks
(including Reglonal Rural Banks) and (ii) branches of such
other financial institutions (e.g., Pistrict Central
Co-operative Banks) as are participating in the

implementation of District Credit Plan.

Schedules No.14, No.1B and No.3 are not regqired

to be prepared for primary co-operative socletles,

There are certain metropolitan a;eas_where the

)

Lead Bank Scheme is not in operation. Even in areas
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where the Lead Bank Scheme 1is in operation there may
of commercial banks

be certaln branches/which are not allotted any specific

financial shares in the District Credit Plan. However,

to have a complete plcture of the financing of

priority sectors 1t 1s necessary that such branches

also fill in Schedules No.l4 and No.1B completely 1in

respect of all columns meant for priority sectors.

Schedule No.3 will also be filled in by such branchese.
In respect of sectors other than priority

(items g.0 to 9.1.2)
sectors/ all credit instifutions should fill in only

columns 1 to 5 in Schedules No.lA and No.l1B.

Schedules No.TPP'1land No.TPP3 relating to the
financing of 20-Point Programme are to be prepared
only by branches of commercial banks (including

Regional Rural Banks).

Figures for each office of the bank, whether
it s a branch, sub-office, etc., should be furnished
in a separate return. The data for extension counter should
be included in the return for the branch to which it is
attached. Data for sub-office should not be included
in the return for the parent/controlling branch but should
be furnished in a separate return.

Each branch will submit Schedules No.1lA,
No.1B, No.3, No.TPP 1 and No.TPP 3, duly filled up, to
its own Controlling Office, as indicated by its
Head Office, for consolidation into dl strict-wise
statanents in Schedules No.24, No.2B, No.4, No.TPP 2
and No.TPP 4, respectively. The Controlling Office
wlll transmit the consolidated dlistrict-wise stataments



- 73 -

with a copy each of branch-level schedules to the concerned
Regional Office of the Department of Banking Operations ana
Development of RBI. The Controlling Office will also
transmit 2 copy each of:'the consolidated schedules to its
own Head Office and to the Convener of the District
Consultative Committee.

CARE TO BE EXERCISED IN FILLING UP_THE FORMS

a) The numbering of items has been done with a
view to facilitate tabulation at various Aevels. Under
no circumstances sShould the numbers be altered. In
certaln cases there may not be a continulty in numbers.

, . ‘ in Schedule No.1B.
For example, 4.5.9 follows 4.5.3/ This has been done
with a view 'to providing for additional items, if required

in futuree.

b) Figures relating to amounts should be rounded
off to the nearest thousand rupees (i.e., threec zeroes
should be omltted) e.g., Rs.15,243 willl be reported as

15 and Rs.17,853,:as 18.

c) A 'ni]l statement'! should be submitted by offices

which have no figures to report against any itam.

d) It should be ensured that all figures in the
return are neat and legible. Over-writing of figures

should be avoided.

e) Where there 1s a cross mark (x) against any

row no data are to be reported therein.

f) Special characters such as stroke (/), colon (:),

equality sign (=), decimal point (.), comma (,) and
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rupee sign (Rs. or /-) should not be recorded in any

of the columns and 'nil' should be indicated by a
dash (-) o

MONITORING OF WORKING OF LEAD BANK SCHEME AND
FINANCING OF PRI ORTTY SECTORS

Cgveragg of Schedules No.l4 and No,.1B

Schedules No.1l4 and No.1B are the same except

for the following two di fferences

i) Schedule No.1l4 canvassed for the quarters
ending March and September calls for data under broad
sectoral heads. Besides %ﬁese, data for sub-sectors/
sub-items are required to be furnished in Schedule
No.1B canvassed for the“quarters ending June and

December.

ii) Data on outstandings alone are to be recorded
in Séheduie No.1l4 whereas data on disbursements during
January-June or January-December, as the case may be,
are to be given in Schedule No.1lB, besides outstandings
at the end of the referencs period.

GUIDELINES FOR SCHEDULE NO.1A
Who should fi1l up which itemg
In this schedule all items including 2 and 3

are to be filled 1n by all branches of commercial banks
in i Regl ona al Ban while item 1 and items

4.0 to 9.1.2 only are to be filled in by branches of
the other reporting institutions. Thus items 2 and 3
are not to be filled in by branches of the other

reporting institutions.
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The items covered in the Schedule are self-
explanatory. .However, guidelines are given below with

reference to certain items and concepts.

Item 1
Particulars furnished in this 18aentification
Block are meant to facilitate wvarious types of tabulations

according to Bank, Development. Block, etc.

Code Numbers
Uniform Code Number refers to the number allotted
to the commercial bank branch by the Reserve Bank of India
under the system of Basic Statistical Returns and- code
numbers allotted to the other reporting institutions. Code
Znumbers for other items should also be indicated along
with names of “district (1.2), etc. 411 the required code

numbers will be provided by the RBI,

Item 1.4

Against itém 1.4 the name of the Communi ty
Development Block in which the branch is situated should
be indicated.

Item 1.5
Item 1.5 is for recording the population grou,

to which the branch belongs which will debend<on the
‘size of population of the place where the branch 1s
situated (according to 1971 census). Port towns also
will be classified according to thelr populaticn.

Definitions of population groups are given below:
Rural Centres: Places with population up to 10,000.

Semi —urban Centres: Places with population over

10,000 and up to 1,00,000.



Urban Centres: Places with population over 1,00,000 and
up to 10,00,000.

Metropolitan Centres: Places with population over
10,00,000.

Item 2

This 1s intended to glve @ broad picture of the
number of villages directly covered, number of accounts
financeal therein and number of societies ceded to and

financed by the branch of ths commercial bank.

Item 3.

This 1tem is for getting a synoptic view of the
operations of the branch of the commercial bank. Inter-
bank transactions are to be excludad in recording the
totals. for deposits and advances. Total deposits and
total outstanding advances should tally with the correspond-
ing figures in the return prepared under Section 42 of
the RBI Act, 1934. Credit-deposit ratio (3.3) 1s not
required at the branch level.

Item 4,0 to 9,0 - General

All priority sector advances and other lendings

whether falling within the framework of District Credit
Plan or not should be included in the.return on the lines
indicated in the guidelines. In items 4.0 to 6.7 the
priority sectors are enumerated. These items are designed
to monitor the implementation of the District Credit Plan
and the financing of the prlorlty sectors,

Under columns 1 to 5 the outstanding position

in terms of number of accounts and amount, as on the
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last Friday of March or September, as the case may be,
is to be recorded. While columns 1 and 2 are meant
for short-term loans (loans up to 15 months) and term
loans (loans for a period more than 15 months),
columns 3 to 5 are for working capital' finance (for
running accounts such as cash credit and overdraft).

Term loans include instalment credit.

However, if crop loans are granted in the form
of running accounts like cash credit/overdraft, the
outstanding number of accounts and amount are to be
indicated under columns 1 and 2 only and not columns 3

and 5.

Composlte loans granted to rural artisans and
village/cottage industries (included in total for

item 5) should be reported under "term loans".

It should be noted that guarantees and letters
of credit are not to be treated as credit as thagy are

of a contingent nature.

Direct finance and indirect finance
Diroct finance

The distinction between direct finance and
indircct finance i1s of rclevance to commercial banks
only. '"Direct finance" refers to credit facility made
availablz to the ultimate beneficiary without the
assistance of any intermediary. The direct financing
of a farmer by a commercial bank branch is an example

for this.
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In tho case of district central co-operative banks
advances are generally routed through primary co-operative
societies to the ultimate borrowers. For all institutions
other than commercial banks advances routed through
primary agricultural credit socleties or other co-operative
socletics are to be reported umd er the category '"Direct

finance" in the respective soctors.

I1tem 4,2 - Direct finponce for agriculturg
It is important to note that every loan made to a

farmer 1s not necessarily an agricultural loan. The purpose
of londing has to be kept in view in the classification of
advances, Thus marketing advances to farmers against the
pledge/hypothecation of agricultural produce should ba
reported in item 8.1 - others and not in the 1tems rclating

to agriculture.

An 1llustrative list of direct finance for
agriculture is given below.

1) Medium-term and long-term loans for develomment
(i.e., the type of loans eligible for refinance from

thoe 4gricultural Refinance and Development Corporation)

to traditional plantations, viz., coffee, tea, rubber

and spices and short-term as well as medium-term and
long-term loans for development for other piantations,
horticulture (including the growing of bananas, cashewnuts,
ccconuts, etc.). Short-term loans for traditional

plantations, viz., coffee, tea, rubber and splces will



be included in item 8.1 - others, i1.c., other than those
included in items 4.0 to 8.0.

2) Credit provided directly to farmers for financ-
ing production and development needs such as those

inaicated below:=-

(1) rchas b i ricultural in s _and machine

(a) Purchase of agricultural inputs: fertilisers,
pesticides, insecticides, fungicldes and weedlcldes,
local improved and high-ylelding variety sececds, manures,

etc.

(b) Purchase of agricultural implements
Iron ploughs, harrows, hose, land levellers,
bund formers, hand tools, sprayers, dusters, haypress,

sugarcane crushers, throsher machines, oetc.

(c) Purchase of farm machinery: Tractors, drillers,
power tillers, tractor accessories, viz., disc ploughs,

etce.

(d) Purchase of bullock carts and other transport
equipment, etc., to assist the transport of agricultural

inputs and farm products.
(e) Purchase of draught animals like bullocksSe

irrigatio tia thro
(a) Ccnstruction of tube-wells, tanks etc., and

purchase of: drilling units,

(b) Construction, deepening and clearing of surface
wells, boring of wells, electrificatlon of wells,
purchase of oil engines and 1lnstallation cf electric

motors and pumpse.



(c) Purchase and installation of turbine pumps,
construction of (open and underground) field channels,

etce.
(d) Construction of 1ift irrigation projects.

(e) Installaticn of sprinkler irrigation system.

IITI. Reclamation and land development schemes:

Bunding of farm lands, levelling of land,
terracing, conversiocn of dry paddy lands into wet
irrigated paddy lands, development of farm drainage,
reclamation c¢f saline lands and prevention of salinisa-
tion, reclamation of ravine lends, purchase of bull-

dozers, etc,

IV. Construction of farm buildinzgs and structurecsa:

Bullock shed, implements shed, tractor and

truck sheds, farm stores, etc.

V. Construction of storage facilities by individunl
farmers

VI. Production and processing of hybrid scgeds of crops

VII. Payment of irrigation charges, etc.
Charges for hired water from wells and tube-wells,

canal water charges, maintenance and upkeep of oll
engines and electric motors, payment of labour charges,
electricity charges, marketing charges, service charges

to Custom Service Units, payment of development cess, etce.

Indirect finance

If credit is routed by & commercial bank to the
ultimate beneficiaries through intermediaries which may
include (i) co-operatives, (11) rezistered societlas ~nd
(1i1) Stet=-sponsored orzanlzations assisting the weaker sections

in the priority sector it will come under the category of
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"Indirect finance". loans to Regional Rural Banks will

not he included in indirect finance. However, loans
under DRI Scheme routed by banks through the agency of

RRBs will be treated as direct advances by the former.

Item 4.5 - Indirect finance for agriculture

In the case of agricuiture, however, some additional
types of financing which benefit the agricultural sector
are also considered to be indirect finance. 4 1list of
items coming under indirect finance for agriculture 1is
glven below:

Item 4.5.

1l. Credit for financing the distribution of
fertilisers, pesticides and seeds through co-operatives
and other State-sponsored organizations irrespective of
credit limits - This should be shown against item 4.5.1.
Advances granted to private retail traders (subject to
certain credit limits) should be reported against

item 6.2, Advances granted to the Food Corporation of
India for dealing in fertilisers are not to be included
in item 4.5.1.

Item 4.5,2,

2. Loans to electricity boards for reimbursing
the expenditure already incurred by them for providing
low tansion connections from step-down point to
individual farmers for energlsing their wells - This
should be shown against item 4.5.2. Subscriptions to
bonds and debentures of electricity boards are not

to be included.



Loans to electricity boards for settling up

power plants should be reported against item 8.1l.

Item 4.5,3

3. Ioans to farmers through Primary Agricultural
Credit Societies (PACS) or Farmers Service Societies
(FSS) or L-rge~sized Adivasil Multi-purpose Societies
(LAMPS) under schemes introduced for the purpose - This
should be shown against item 4.3.3,

Item 4.5,9
The following items (Sr. Nos.4 to 13)coming
under indirect finance for agriculture are to be

recorded against 1tem "4.5.9 - Others".

4, Finance for hire-purchase schemes for

distribution of agricultural machinery and implements.

S. Loans for construction and rumning of storage
facilities (warehouse, godowns, silos and cold storages)

in the producing areas.

6. Advances to custom service units managed by
individuals, institutions or organisatlions, who/which
maintain a fleet of tractors, bull-dozers, well-boring
equipments, threshers, combines, etc., and undertake

work from farmers on a contract basis.

7. loans to individuals, institutions or

organisations who/which undertake spraying operations.

8. Ioans to co-operative marketing socleties and
loans to co-operative banks for re-lending to co-

operative marketing socleties.
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9. Loans to co-operative banks of producers.

1o0. Financing of farmers indirectly through the co-
operative system (otherwise than by subscriptions to

bonds and debentures issues).
11. Loans to 4gro-Industries Corporations.

12. Loans to State-sponsored dgricultural Credit

Corporations.

13. 4dvances to the 4gricultural Finance Corporation

Ltd.

Computation of number of accounts in the case of indirect
finance

In all cases of indirect finance the number of
accounts refers to those held by the institutions through
which credit is routed. 1If, howevegizzhgnnumber of
accounts held by the ultimate beneficiaries and the rzlative
2nount are available, they may be indicated in brackets

under the rezspective columns,

Item 4,6 - Activities allied to agriculture

These include the following activities:-

I. Development of dairying,

II. Development of poultry including erection
of poultry houses.

III, Development of fisherles in all its aspects),

CeBey

a) From fish catching to the stage of export.

b) Financing of equlpment necessary for deep

Sea fishing.
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¢) Rehabilitation of tanks (fresh water
fishing).
d) Fish breeding.

IV. Bee-keeping, piggery, sericulture, etc.

Definitions of ''Weaker Section"
Weaker Section in the agricultural sector

(including allied activities) comorises

a) Small and marginal farmers with land-holdings
of § acres or less and landless labourers.
This will also include tenant farmers and share-
cropperse

b) Persons engaged in other allied activities where
borrowal limits for such activities do not

exceed Rs.10,000.

Item 5.0

8nall-scale industrial units are those engaged
in the manufacture, processing or prese:vation.of goods
and whoSe investment in plant and machinery (original

cost) does not exceed Rs.10 lakhs. These would, inter

alia, inciude units engaged in mining or quarrying,
servicing and repairing of machinery. Data on credit

to small-scale industries include export credit.

In the case of ancillary units the investment in
plant and machinery (original cost) should not exceed

Rs.1l5 lakhs to be classified under small-scale industry.

Weaker section in the small-scale industrial
sector comprises all small-scale industries with limits

up to and inclusive of Rs.254000.



Indirect finance in the small-scale industrial
caector will include credit to

(1) agencies involved in assisting the decentralised
sector in the supply of inputs and marketing of outputs and

(1ii) Government-~-sponsored Corporations/organisations

providing funds to the weaker section. in the sector.

item 6,0

Loans for setting up industrial estates are to be

included here.

Litem 6.1

Advances to small road and water transport
operators owning a fleet of vehicles not exceeding six
venicles, including the one proposed to be financed, are
to be included here. 4dvances to transport operators with
1 fleet of vehicles exceeding six will be included in
item 8.1 - Others.

Item 6.2

Advances granted to (1) private retail traders
in fertillsers and mineral oils wilth annual turn-over
not exceeding Rs.10 lakhs and (ii) other retail traders
with annual turn-over not exceeding Rs.4 lakhs and which
are eligible for DICGC cover are to be reported here.
8dvances to those with excess turn-over should be

included in item 8.1.

Item 6,3

Sm2ll business would include individuals aand firms
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managing a business enterprise established mainly for

the opurpose of providing any service other than
professional services covered by item 6.4. However,

only borrowers whose original cost price of the equipment
used for the purpose of business does not exceed

Rse«2 lakhs and who are eliglble for DICGC cover should

be included in this category, the rest being included

in item 8.1. Advances for acquisition, construction,
renovation of house boats and other tourist accommodation

will be included here.

Item 6.4

Ioans to professional and self-employed persons
include loans for the purpose of purchasing equipments,
repairing or renovating existing equipments and/or
acquiring and repairing business premises or for
purchasing tools and/or for working capital require-
ments to medical practitioners including Dentists,
Chartered Accountants, Cost Accountants, Lawyers or
Solicitors, Engineers, Architects, Surveyors, Construction
Contractors or Management Consultants or to a person trained
in any other art or craft who holds either a degree or
diploma from any institution established, aided or
recognlsed by Government or to a person who is considered
by the bank as technically qualified or skilled in the
field in which he is employed. The term also includes
firms and Jjoint ventures of such professional and
self-employed persons. This category will include all
advances granted by the bank under special schemes,
if any, introduced for the purpose. Only such

professionals and self-employed persons whose borrowings



(1imits) do not exceed ®s.2 lakhs and who are eligilble
for DICGC cover should be covered in Item 6.4. Those
who have borrowings of more than Rs.2 lakhs will be
included in item 8.1l.

Item 6,5

Educational loans should include only loans
and advances granted to individuals for educational
purposes and not those granted to institutions and will
include all advances granted by banks under special

schemes, if any, introduced for the purpose.

Itom 6.6
Housing loens are defined in the following

paras.

a) Direct finance

Loans up to Rs.5,000/- for construction of
houses granted to Scheduled Castes/Scheduled Tribes
and the weaker sections of the soclety irrespective

of DICGC coverage.

b) Indirect finance

i) Assistance given to any governmental agency
for the purpose of constructing houses exclusively for
the benefit of Scheduled Castes/Scheduled Tribes and
low=-incomec groups and where loan component does nd

exceed Rs«5,000/~- per unite.

1i) Assistonce to any governmental agency for
slum clearance and rehabilitation of slum dwellers

subject to other conditions specifled above,
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Housing loans not covered by the above

categories should be included in item 8.1 - others.

Item 6.7

Pure consumption loans granted under the
Consumption Credit Scheme should be included in this

item.

Item 7.0

Totals for priority sectors under various

columns are to be recorded here.

Item 8.0
Data on credit for medium and large industries

will be covered here.

item 8,1

Credit for residuary borrowers not covered in
any of the previous items will be included here. It may
be noted that no specification of the residusry borrowers
is remired. However, whenever a large number of accounts
or a large amount is reported in this category by any
branch the Controlling Office should probe the matter
to ensure that there is no misclassification. This
instruction is applicable wherever the residuary category

'‘others! appears under any sector in any schedule.

Items 9.0 to 9.1.2

The total for all sectors in item 9.0 is
inclusive of cexport credit., In 9.1 the total for export
credlit should be gilven with & break-up into pre-shipment
credit (9.1.1) and post-shipment credit (9.1.2).



CUIDELINES FOR SCHEDULE NO. 1B

This is similar to Schedule No.l4 except for
the following:

1) Data on sub-sectors/schemes are required.

1i) Data on disbursements of short-term and term
loans and additional credit limlts sanctioned under
working caplital finance are to be given in columns
6 to 13. They are required only for priority sectors,
i.e.y from item 4.0 to 7.0.

iiji) Sector-wise data on flow of credit to SCs/

STs, required in Schedule No.l4, are not provided for

in this Schedule.

Item 4 - Sub-sactors of Agriculture

Regarding the subesectors/schemes of agriculture
the enumeration of various types of agricultural loans

in the instruc*ions for Schedule No.l4 mav be seen.

Disbursements in the case of
crop finance granted in running

accounts

If crop loans are granted in the form of running
accounts such as cash credit, the peak,outstanding during
the period under reference should be treated as disbursement
for the purpose of reporting under column 7. The outstanding
number of accounts and amount will, in such cases, be reported
under columns 1 and 2, respectively and not under columns
3 and 5.

Item 5 - Sub-sectors of SmalleScale Industries

The sub-classification of small-scele industry

is explained in the following peras.



A ] C§af sm 1]11a and Cottage Industries
tom "

Artisans, irrespective of location, and small
industrial activities (viz., waoufaoturing, processing,
preservation and servicing) in villages and small towns
with population not exceeding 50,000 involving utiliza-
tion of locally availlable natural resources and/or human
skills, where the individual credit requireaments do not
exceed Rs.25,000/-.

Ti S r (It 4

Industrial units located in villages and in
towns with population not exceeding 50,000 and in which
origlnal investment in equl pment and machinery does not
exceed Rs, 1 lakh.

GUIDELINES FOR SCHEDUIES No.24 and No,2I

These are intended to present the consolildated
position for all branches of a credit institution in the
district. Schedules No.2A and No.2B are to be prepared
by an appropriate summation of branch-wise flgures in
Schedules No.1lA and 1B, respectively. Besides the
share of the institutlion in the total Credit Plan and
dnnual Action Plan are also to be recorded to facllitate
moni toring of the flow of credit,

Population group-wisg compilation

When compiling data for Item 3 in Schedulas No.24
and No.2B 1t is necessary to arrange Schedules No.1l4
and No.1lB population group-wise in order to get the
total for rural/semi-urban/urban/metropolltan branches.
It may be polnted out that development block-wise data
could also be complled, if required, through a proper
collation of Schedules No.l4 and No.1lB for branches
in the concerned blocks. The block-wlise data will, however,
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be subject to some limitatlion in cases where the area
of operation of a branch extends over more than one

blacke.

~TIDELINES FOR SCHEDULES NO,.3 4ND NO,4

These are intended for monitoring the recovery
performance. Schedule No.,3 is to be prepared for
each branch of credit institution and Schedule No.4 through
the consolidation of Schcdule No.é?gil branches In a
district. The definition of sectors (rows in the schedules)
are the seme as these glven for Schedules No.l4 and Nq.1B,
The concepts used in the columns of the Schedules

are explained below.

TOTAL DEMAND: (Columns 1 znd 2): "Total Demand" will

include (a) overdue amount (principal and interest)
remaining to be collected as at the beginning, i.e.,
1st July of the yeéar under refcerence plus (b) current
daemand (principal and interest) during the period under

reference in respec¢t of the following 1tems.

(1) Advances repayable during the year;

(11) Advances, including overdrafts, cash credlts,
etc.,Toccalled by banks during the year and advances
treated as bad/doubtful of recovery or in respect of which
suits have been filed (other than those already included

in (2)); end

(iii) Instalments of term loans due for repayment

during the year.

COLLECTION: (Columns 3 and 4): The term 'Collection’
means repayments 2eainst 'demand' under principal and

interest received during the year., Advance recoveries, 1.€.,



racoverles in respect of demand f2lling due after the

expiry of the year under reference, are not to be included.

QVERDUES: (Columns 5 to 12): Overdues (principal and
interest) represent the difference between demand for the
year and collection for the year. A&dvances may be regarded
as overdue (in respect of principal and interest) in the
followlng cases:

(1) where a loan has remained unpaid though

due for repayment;

(11) all advances, irrespective of the meture, wiz.,
loans, overdrafts, cash credits, etc., which have been

recalled by the bank but not repaid;

(111) 1in the case cf term loans, the amounts
of instalments which have become due and remained unpaid;

and

(iv) advances which are treated as bad/doubtful
of rcecovery or in respect of which suits have been filed.
GUIDELINES FOR MONITORING OF FINANCING OF 20-POINT

PROGRAMME - SCHEDULES NO.TPP 1, NO.TPP 2, NO.TPP 3
AND NO.TPP 4

Schedule No.,TPP1l is for monitoring the flow of
credit from each branch of a commercial bank (including
Regional Rural Banks) under the 20-Point Programme to
various sections of the population covered by the

programme.

Columns 1 to & are to be filled in for all
the quarters in a year while Columns 6 to 13 have to be
filled in only twice a year, i.e., for the period Jenuary-
June and January-December, in the returns for the

quarters April-June and October-December, respectively.
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Schedule No.TPP2 1s a consollidated statement
for all the branches in the district (without 2ny separate
break-up for rural/semli-urban/urban/metropolitan areas).,

It is premnared by the aggregation of data in Schedule
No.TPP 1.

Schedules No.TPP 3and TPP-4are intended for
recording the branch-level recovery position and conso-
lidated recovery position of all branches in a district,
respectively, in respect of loans issued under 20-Point
Programme., The concepts used in the column headings are

the same as those in Schedules Noié3 and No.4.

For compiling the returns under the 20-Point
Programme branche< wvill have to evolve suitable registers
to facilitate classification of advences according to each

point.

In reporting data 1t should be ensured that
there is no double counting of any category of lending.
For reporting against any point the basic category of
borrowers should be the main zonsideration. Thus, for
example, credit for digglng a well granted to & person
allotted surplus land should be reported against item
2.02 in schedule No.TPP1 and not agalnst item 2.06 -
Minor Irrigation.

The term "identified" used in the Schedules
refers to bereficiaries of the 20-Point Programme as

identified by State Government.

Minor irrigation (2.06) includes all those
works which have culturable command areas up to 2000

hectares.



LIST OF BENEFICISRIES UNDER 20-POINT PROGRAMME

A - THOSE COMING UNDER PRTORITY SECTOR

The list of beneficiaries under the 20-Point

Programme in relation to the Priority Sectors given

below wlll facilitate the identification of

beneficiaries and their proper classification.

Category of
priority
sector

I. éagricul-
ture
(Direct

finance)

Beneficiary under
the 20-Point Programme

a)

Identified landless
labourers a2nd cthers
who have been
al]leotted surplus
land, cral share-
creppers, etc.,
given recorded
rights in land

Nature of Point
asslstance No.

issistance 2
fer agricul-
ture and

allied
activities
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Category of

Beneficiary under the

Nature of

pricrity 20-Point Programme asslistance
sector
V.tmall Identified beneficiar- Finance for

les under 20-Point
Programme, viz.,
released bonded
labourers, allottees
of house sites, etc.

business

carrying on
small business
activities not
covered by
Agriculture,
Small Industry,
Retsll Trade,
Transport
Operators, etec.

Point
Mo.

2,3,4

&8’

Holders (other than
those covered in

capltal
the list at A) ‘

of vehicles and working

VI .Housing Allottees of house Housing filnance 3
Finance sltes
VII.Pure Rural poor including Pure consump- 5
consump- released bonded tion loans
tion labaur, those
loans benefited by debt
relief leglslation,
ete,
B - THOSE NOT CCMING UNDER PRIORITY SECTOR
Borrowers/Beneficlaries Nature of Assistance Point
Ho.
a) Organisations engaged Assistance for production, 1
in production, procure-procurement and di«tribu—
ment and dlistribution tion of essential
nf essential commoditiesg
commodlties
b) Industrial Units/ Loan assistance for 8
Electricity Boards setting up ncwer plants*
and Undertakings
¢) Large-scale and Finance for undertaking 10
med lum-scale productlion of controlled
industries cioth
d) Hational Permit Finance for acquisition 16

*This will not include bonds of Eluvetriéity Beards

subsceribed to by banks,

In the schedules prescribed for 20-Point Programme

no reporting 1is

required for 1items a

and ¢ above

with the exception of assistance for distributlon of

essential commodities, which is

ltems 2.01 and 2.09.

provided for 1in





